1877 Finance (Na. 2)
2. The Speaker has certified that
this Bill is a Money Bill within
the meaning of article 110 of the
Constitution of India.”
Sir, the Bill

I lay on the Table,

THE FINANCE (NO. 2)
1967-—Continued

BILL,

THE DEPUTY CHAIRMAN: We
now go back to the Finance Bill
Mr. Parthasarathy is absent. Mr, Kota
Punnaiah is absent. Shri A, G. Kul-
karni. The House will sit this even-
ing till 530 p.m.

SHRI A G. KULKARNI: (Maha-
rashtra): Madam, I am offering a
few observations on the Finance Bill
that has come from the Lok Sabha.
First I will go to planning and the
strategy of planning and the increas-
ed necessity of change in the appara-
tus of planning for the development
of this country. I may say, Madam,
there is increased dependence on
foreign aid, technical assistance and
know-how in the present Plan and
the Third Plan, culminating ultimate-
ly in the devaluation of the currency.
It is not, therefore, the merits or the
demerits of a particular decision that
are in question; what is important is
the fact that the process of develop-
ment has lost its self.reliance and
has become a challenge to us. That
is important. Now it is a matter of
very serious concern 1ic develop in
this country our own indigenous
technical service, what you call con-
sultancy service and increased reli-
ance on the consultancy service of
any industry or any irrigation project
is very necessary. Madam_  in this
connection I suggest that the new
Vice-Chairman of the Planning Com-
mission, hon. Dr. Gadgil, a noted eco-
nomist, will give a lead to the Plann-
ing Commission in the new direction,
that the indigenous angle of all the
technical development should be ex-
plored to get more and more free-
dom from foreign aid. Ia this connec-
tion T may also suggest that planning
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needs to be decentralised. At pre-
sent, Madam, from the Planning Com-
mission we give directives for differ-
ent projects in the various States
which can be suggested and which
can be implemented by the Zila Pari-
shads or the decentralised authorities
in the various States. Madam, I de-
sire that there should be g basie
Plan frame depending on production,
distribution, price, export angle and
industrial control. Unless this Plan
frame is designed, no worth-while
development of this country to attain
our social aim can take place.

Madam, I do think that in this
country we have reached a stage
where there is a vast difference in
the conditions of the people. On the
one side we have got more rich peo-
ple and on the othzr side we have
got more poor people. May 1 say
that there is absolute necessity to
attain our social and poclitical stabi-
lity by suitable economic action in
this direction? May I request the
hon. Deputy Prime Mintster that next
year the Planning Commission and the
Vice-Chairman of the Planning Com-
mission will take note of the new
directions and the new directives re-
quired to attain 3 proper social status
for this country?

Similarly, Madam, I am happy to
see that the Government is increas-
ingly realising the necessity of pro-
viding more funds for agriculfure
but only providing more funds for
agriculture is not going to solve the
problem. I may say that agricuiture
requires a different strategy. We are
taking agriculture not as a profession,
not as a commercial activity but as
a ritual. That is the age-ocld tradi-
tion. So, the tendency should be
that we should imbibe in agricul-
turists a new technology. For this
purpose the short-term methods of
hybrid production are no doubt there
but this requires a long-term agri-
cultural programme and for this pur-
pose I may suggest that the new
idea of area approach and maximum
possibility of irrigation utilisation is
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vastly necessary in this country.
Madam, similarly wore seed farms,
credit availability, mechanisation and
implements to be made available to
agriculturists are very necessary. It
is a pity that in this country we
have spent only about Rs. 8 to Rs. 10
crores by way of investment in manu-
facturing agricultural implements
while a country of the size of the
State of Maharashtra or Madras has
invested up to Rs. 2,000 crores in
manufacturing agricultural imple-
ments. This has been done in the
Western countries and even in Japan.
Taking a cue from :nis, may I re-
quest that the Government will take
note of this and invest more and
more money in the manufacture of
agricultural implements?

Another aspect of the economy is
the textile industry. A crisis has
come in the textile industry. I do
look to the textile industry, Madam,
not from the point of view that there
is some malady. The cloth produc-
tion is on the decline because the
cotton 1s not available. On the other
hand, Madam, there is no purchasing
power left with the people because
of the last two droaghts. But all
these problems are short-term prob-
lems. The long-term malady of the
textile industry is the utter arathy
of the industrialists to modernise
their plants. In this connection I am
pinpointing the attention of the Gov-
ernment that unless provizion is made
for modernisation of the plant, the
mere creation of a Tax‘ile Corpora-
tion to take over certain mills is not
going to solve the problem, That is
why T am suggesting g long-term
solution of the textile industry, which
is modernisation of the industry.
Similarly some increased yield in
the cotton tracts is vastly necessary
in this respect.

Similarly, Madam  you winl see
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that in the textile industry there is
another tendency. You will find that
more money has been diverted from
the textile industry, instead of
ploughing it back into the industry,
to various other industries like cine-
mas and such other iypes of indus-
tries. Similarly, Madam, at present
our industrial development in this
country is at a very low ebb. ¥You
will see that a recession or a siump-
has taken place in this country and
unless we remove *this recession, it
is not going to stabilise our indus-
trial development and put some more
energy into our industrial activity. I
have got a suggestion to make to the
Finance Minister. At present this
recession is varied, in the difTerent
sectors of industry of different na-
ture and of different magnitude. Only

pouring more money or pumping
more money in the hands of
our people is mnot going
1 p.M. to solve the problem
of recession. Recession has
got 3 or 3 aspects. One

is the wvast development of capa-
city due to faulty schemes of indus-
trial licensing has created unutilised
capacity to a large oxtent. Similarly
another aspect is that the industria-
lists are more dependzant on protected
market in this country and they have
never been careful to plan their in-
dustrial productivity on their own
strength. May I suggest to the Fin-
ance Minister to consider the export
angle of the industry? He should
make himself bold as at this time
only he can force ‘he industrialists
either in the private sector or in the
public sector {0 be cost-conscious.
‘The weakest point in this respect is
the cost-consciousness of the indus-
trialists. I can understand their diffi-
cultieg that the raw material cost has
increased, the labour cost has increas-
ed but this is a temporary phase. Due
to the drought the prices have increas-
ed but when once the monsoon is
fair and when once we get one or
two stable years in the agricultural
production, T do think that this is
the best opportunity to avail and I
would inform ihe Government thak
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the pumping of money is not going
to solve the recession. i
Similarly I suggest that the reces-
sion is a culmination not of the policy
of the Central Government in regard
to taxation or other things as men-
tioned elsewhere in the papers but
actually it is a policy. The private
sector people have criticised the Gov-
ernment for creating a public sector.
Now they are criticising the Govern-
ment that the Government is not
spending more money through the
public sector, and that is why they
are not getting orders. So the private
sector wants to have two things at
the same time and in this respect I
suggest that the recession should be
taken as an opportunily to make the
industrialists cost-conscious and also
to make the people of this country
cost-conscious so that we can make
better efforts to export. Similarly I
appeal to the House and the Mem-
bers as well as labour leaders out-
side that they should not oppose
automation. 1 can understand that
automation is necessary. A balanced
use of automation is very necessary
in this country; otherwisz we are not
going to be cost-conseious. That is
why I suggest that automation is
necessary but a balanced view of
automation must be taken. I can
understand the vast miscry to the
unemployed people but scme way
must be found out and soine medium
technology must be found out but
unless the industries in fnis country

is made cost-conscious, the export
market cannot be achieved.
Similarly, T have another aspect

here that we have got the IIL.M.T, a
Government undertaking, in the pub-
lic sector. I have seen that the HM.T.
has created another p'ant at Pinjore
and is inaugurating another at Hy-
derabad. What is this? The HM.T.
has got stocks of lathes with them
and they are installing these in creat-
ing activity which will be again un-
utilised because we have seen that
at the Pinjore plant they have pro-
duced some milling plant and what-
ever milling plant they have sold to
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a certain extent they have been
brought back because it was a faulty
design. The H.M.T. is having its
own unsold stocks and ;howing that
as sold, is installing anotiier plant at
some other place. Is it tne business
of HMT.? The HM.T. cannot sell
its own products in the world market
in competition. Why are they not
exporting them? Instead of that
they are installing the plants at Pin-
jore in Punjab and now at Hydera-
bad. The machines which they have
produced, which they canaot sell,
under the guise that they are creat-
ing new plant they are doiwng this,
The Government must enguire into
this matter.

May I point out that the present
inventories of the public sector ig at
17 per cent. of the sales. Never in
the commercial world the inventories
of any industrial undertaking can go
up to 17 per cent. of its sales. That
shows that the public ssctor under-
takings cannot sell their products and
are stocking too much of raw mate-
rials or too much of their products.

That is equally true of the steel pro-
jects.

n o

Then the Government says that
they are more conscious of the indi-
genous angle. 'The Finance Minister
has applied certa’n dutiegs on alumini-
um. Aluminium is increasingly re-
placed for copper in manufacturing
transformers for electricity, One
Department of the Government says:
“You use aluminium’ and another De-
partment, namely the C.P.W.D., says:
‘We do not want any transformers
with aluminium wires’. What is it?
When aluminium wire made trans-
formers are sold in the public sector
and private sector and the public
are utilising them, why not the Gov-
ernment? Is it the way to encourage
the indigenous angle, ancourase the
use of alternatives to copper, g very
scarce commodity? In this respect I
throw a challenge to the Government
that they should not fight shy and
they should ask Mr. Tata or Mr,
Kirloskar to man certain public sec-
tor steel plants which are lying idle
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and which are a liability at present
to the nation. The talent of these
people should be utilised. Naturally
they will happily offer their services
to our ceuntry to run tnese plants so
that whatever we are iosing on these
plants can be made good.

Even in the case of coalmines, what
you find is still bungling. You know
our coalmines are in a very bad
condition. You know that there are
only 33 per cent. of the ecalmines
which are mechanically cut, 11 per
cent, are having mechanical convey-
ors and 2 per cent. have mechanical
loading. Somebody said: ‘We shall
use coal for thermal power.” ‘We shall
use coal but let it be cheaper coal,
not a coal which is to be dumped at
any cost because it is produced by
the Government. The Government
must streamline all its efforts either
in the public sector or in commerce
or S.T.C. but it must compete and
stand at the world bar as regards effi-
cient and competitive management.

May I request that the Government
will take note of these suggestions
and may 1 hope that they will re-
quest the services of top industria-
lists to run their steel plants so that
it will be a model of co-operation to
all.

THE DEPUTY CHAIRMAN: The
next speaker will be Shri Rajnarain.
The House stands adjourned till 2-30.

The House then adjourned
for lunch at eight minutes
past one of the clock.

The House reassembled after lunch
at half-past two of the clock. THE
Depury CHAIRMAN in the Chair.

THE DEPUTY CHAIRMAN: Mr.
Rajnarain to speak. Your party has
fitfty minutes and you may take about
thirty minutes.
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W AR (I giM) oo
AT o w/fag S  oFgr fE
35 fime fex oo wdt & fF 30
mmq@amm%m
g 45 fame

SHRI DAHYABHAI V. PATEL.
(Gujarat): Madam_, Mr, Rajnarain
now, instead of bullying, has started
haggling for a few minutes.

i ITEEAREW : qEEErT OE
g faw o 9 F fa¥ oo
AT g% & A F wuw w6 o W §
fr foo fawa =1 o wmy wifE
« Wt fawg faAer & T § &g @Ar
qier AW gy ¥ fF qU wiw gad
TME A& FE THA G AAL
TE W W § AR FE §HT T IR
framr & T @ AR A a2y
2@t 5 77 #gl w7 0 W W afr
wgd § foor & w50 § 5 wg w3 oA
W oW @ NG I @ ge
I % AR WX gy g IF A
ger §t 8% A & @q § 5 e
TR ITHT §a7 997 AT G X} TR
o AT #} ¥ fqar o+ ag frad
for & wmar & feod o e
qATT & 1 92 I91€ &Y 3¢ #Aw § Forget
AR U FH FEC B A a@ T
JQT ST TFAT & | AT TF 1T Y AR
HOwst wrg aar & f&F 20 o ¥ Fnw
T ¥ I AW N a9y gAr 7 oquav
T QT @ G |

dt # qgelt A wEAT WEar §
ff @@ Tt i & g Wwew A
g & o e wgear aidr ¥
g # g drEr 91 9 AU 98
e Awg @ for owe o ey d
WwE Aug g AR w@d wad aft
wETE S foaer &) T WAt & 93 w%
| § IO ATEIE & Vg FT AT
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gt ¥ wurgd af@r § A e
? ad 9 W gF gEH F JUE A
IAT FLGS ML F | AT HRER B
A A HEER F G F |,

A ARt mar faw A
(=t ATt wo |): gEFT AA_
g & foX ama1T gaeq §ae @
wifr &, T & o FTaw § o

off UARCAW A T AV
RIS 1€ FY, FH § FF FIASN 18
¥ qardas § sriwse e a1 g
AR Arfag @y € fo oar qee
FT XX F FAF 5 I A QY
it § Ag IAF FO N FF A A AR
FH H HAT IF 9T T4 F, 3%
g A Ag & #F FF a faar
T, qIX & TF AQAT A 4T, AT
qar 78 5 Za 3 faqr sas grfas
Frgrggaa s I wy Qe A
/T &, T FE AT ST F wAT
HATST 1 T A T30 AT LA A
wITT H A: 73 G W a3t faa afag
FI F§, Al AL a1 qAqar A7 ¥ sqrEw
FT AT AN N T
FLET F3T & F 39 waw w1 fradys
Td ¥ AF, #fF ag T1F 91 q
T3 &, TRAG TG g & A1 A
aigl fagy fag sl & aw
L@ IT FAT AT 7 oMy TIT AT
IR TE §fF W e A
far " W= W @ @A @
qfarie o FU F | ag IR A
& g W e wge E fr e
QT A& FET B AT A AT A
| g T o 75 RE A F wla
A gaar & @omA g, § ag T@
AT | AU FeA g fF o fae @
& faae A artw e e,

RN YR S
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iy & aga @ S F A FaN
qEAT § W HIT T G HAT AGA
g fr wroxelt Wi @ A9 He ¥
=9 a9 #1 fagaye afwly § 95
ar #15 FAEr gt W} faed faw &
T g, I FT UFT & |

qdgr, # gHUE Haq FY
AAME | AT FTAGAT & | AT HTE
garagl | waad sfagarT Iw wgr
JAT @I & | FTEH AN BIEER
FoX g q1 iy F fF St v q w A
T AT 9, 9as Ry amw
foarar 93w\’ & T A fE g
gar A AN, gw FrEqE § A
a1 fafear &, f& =47 99 Farg q2
FCIA T, WA AGST TS FY 99T
ga 20 WA g 4, T 3T fF A
garR ggr AR # g7 R s g
qTIAC #wY F IA@RT ¥ fraae
L, TER N NI T3 7D
v, frQrFa @, AR I a6 A
frgee AR IEA AT § T EH @Y
g fr ez 21

(s fawm ® O}
siafe faem § 9Q sga
g Tl g€ @ A gl & W
I ¥ oYaq firae & 1 wtag fraas
72, AT, 79 3G, Fray wiwe
¥ 9T F AEEHAT A, W W
qiwel § AT 99 ¥wg arar
T o &, W A ¥ & g
qar § f5 Ifm A F 1965-66 F
qga ad ¥ 3.7 gaw@ #owr s
2, oy Serew § 17 sfawq 1 w9
g€ & 1ot &g ¥ qom AileF qqEw
196667 & & @ F Fafaw
1965-66 & Fr wrwl S
g1 179fau FHN G AREAF
ast FEd ¥ A wEE T
1965-66 ¥ I TRl ST FT
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CHAT HF 1959-60 F gIAF HF X
FgUIT B TET, 1959-60 ¥ fwqer

TERT gET IqMARTEIT 1965-66 7 |
' gfy IR § QY &Y WY 7 SarER
g3t F 97w gw @R A ed av

1920 & 1929 % a5l ¥ o ST
q@m, a9 =f omwe feafy @ a
W |

o gy Y e W o
I qIAT F oA aga € dl
T & O AV F IR 7T A9t F
7.8 9faa W wtwa 3fg F gEEy
1965-66 WX S¥ FaE ¥ a9 F
A SRt & @ 99 iy
g%, wm 3.9 ufawy, 3.5 whrug
T FAZE @ 7. sfqoa
U, WET IeneT ¥ FH o gy
@ W gt &y ant ¥ 20 wfir-
v w1 3fg gf 1 20 wfw v afy
g frzr @ adt § ok gl
#1adt # wfamia 377 g1 1965-
66 ¥ 91 Y@ & 15, 2 whiww
R 1966-67 ¥ 16,5 wfawa v
e g8 A 7@ Terafe a ofe
Mg F T ogE T wrm
T AT Al =T gear  wan
TAGTGATITIRIZ N T TFTT
& fa2eft =o 1950-51 ¥ 32 F9
To ¥ TT 1965-66 H 2,629FUg
To Y@, At 80 7T I i fadey
WU TG, qT9 G A w/or o 1 oz
& 4N ) AT, e 9 A g,
A & GuT 9 T ot Y 8, A
W adt g, T 7@ 8 v
W a4 §, ST A agr 8, wew Wy a2
& F1ard 9 =3t §, foadd ot 93 & wic
teeraT Wt 9% § )
AT, 5 ¥ WIS gRY AT
g § fF g6 W wer ot s
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o TR S o 390 #9501 § | AR ANE
-9 &7 qeear, ‘FH F fqawr w4y F
QT Wt J e Svsv, v A
FAT AT AIAT JETEEAT 5F TG 74T
) & ? w@ErQ @ oR ok 3% fa
9%, FE WiaT Nifedt F1 7=e1 SRW T,
AT Al & @ g9 @R & arAw gdr
S @ ey sl e g fawra
F AW 9T TG | A IS ATy ol
HTH A0 & €T H @9 g1 wrg | &
HEATE, THT 378 €& UF AT arfad b
Y F Ig ToT I IR A

AAAET, & TTOH TR T ST
qERT F AR { A e =J g
HITTTST ATE UF FHIAT & FATHT I qv
IS AT § 7oA o e aor =67 )
Eomarg fF s awfa g @ g fe
ST HaAT ATSAT HERT FT T A @ b
T FTHIIE A A S TF AT
qriq e &Y, T IHE) FE qAar
foFaT ST @r i | EN W w1 ge
& grmifam qaem S SR AT /AT &
gfgm@ § T&T a1 1934 W UF @FE
THATHT ®IX ifeam, a9 ag # qraEar
F1 OF gevg fear g of fra adqar
§ 1| & 9w f5 SF s HTATT G
gfear v 4y FX IU GLHT F AW
FEAAT F< | SHH I 1938 H o
GATT AT FTIA T TIX A, FEI AL
A AZE KT MeAHJT ® UF AAAA
AT FHET AT | WA, 1944
7 8 Sarmfaai aiX wfea N 7 fad &<
TF IS A1 ® ATH § W &7 AT
TS F1 1 1944 ¥ &Y $fsaT sww
OTH G< FV AT T =7 THo To X
qET 7 F Q7" AT AT | 1944
q gy oY shgerogor ¥ Y o wifagy
W T WX 6 faqed, 1946 ¥
o fF T80 9T wAAw F 7 @
FT a1 SUY TF Q19T GATEHR |18
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A | 98 WISAT GARFIC ST 39
9T FT FTAT 91 WX 3T q0Y Arfaq
FHATFTH @ &, 9T ITH7 Afa-
faft a1 weaw & Frdem fp st ay
A § AT | FHT 78 QO TE @q
¥ g1 g9y AT AEAT | I gAY ST
FISHT GATEHTL SIS 9T IAHT UH a7 T
Y S & wrAy fifew g2 o, wezfaar
-] S g9 ST & 1 ar I qeArgw
S A d5F U AT Iy Iqfeafy T
g, 3uF TR T S B FEm A A
ST FT S IAHT AT [T AAFL G
TIEEAT AT & Y, T A & 99 OF
- GFT g% A wg faar § Ay v F ag
T STIAT AT AT AT T FT WFC
- o Y T F ATANTA ST 15 HF 1950
+ | 7g FroAr ;o Afeq gan a1 6F aw
W O HT T Y AAT ST @R |

w9 1950 | 7g BIAT FATIRT wisT
1 AT A1 NUTT HAT Y AT A
T WAl & €T A I S THTH 9
T AR IEF A AR g AT
- qyarer dely, fawr d@ay, gfaer §47 qar
W qeeq | a1 fy| g@vwAar s
FT HEALT T HA T 9, 92 {9
w4V &1 5, Siaee |4ay g1 a——Fan
F1E TA THAT § 6 g 9 AfatEg,
YR 2 L, Tg A1 IR 18 7 fag
FISHT FAT TIAN 98 AT GEFTF THT
¥ Frwfad T AR T TR g
- Rt 99 a<g § AVSEAT AT 1 fediE
gromad ) za fad & faf w1oq 1
foF AT AT ATART FT FIT T
Heft 1 & AT & A fRe gy fifqda
fras frdr 8 7 a1y Hfame F fox
T 7 FEET BIE HEAEFAT A G N
i T fore & & afsy gar @ §
IgHT JaeE e § 7K amgar g
I 9 afqw o9 adl fwar g, 9t
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taawe g2t faor o7 amifs 9ud gt
39 & €T FT AU GG

oW GT A, 1950~51 § i1
TR qeafg waq & A TWo &MF
gehZ A AT1 1953 & 98 T waw
& ®ar, 1955 & STHANT FJIT g
T AHfag AT gewee § oY 37 o
1956 ¥ ¥AIAF AT aF I7T, 1958
q AW 9o, $fT 937 o dYo wms
# AT, SEF A1E 1960 F VAT 93T
g a9 T | HR @y gqar 93
TAT GIET TAH AT I AfFT g
TAE T AT T AT WA A |
afer  Sawr fawa sF  waT)
g, AFAT WIT H  HqEIA A
FAAFET 1 dorr ¥ wga g aie A
afg 1963-64 # g 7E qr; wfwaz
72 & T8 FT 297 & T, FHAL aZHT
170 & 7283101 AT & fyawe
242 F FFT 1025 FAATY T 77F5-
qUT g T A a1 g wiE-
AU F 40 | ATTT gAT 1950-51
H 8 @@ 56 gATT, 530 To @9,
1964-65 ¥ a 9% T @F g v
67 A 26 AT ®o | AT 2 A1
1 T 685 9T 1 1950-51 ¥ X
1964—65 A 98 98 &% 13 @TF 27
FAR 700 Bo, A AT o v & +F ¥graw
WA A WTIET 997 1 NAT FHA
AT FAETWT  AAAZAw i, fras
IR (GO G - S - (-
fear @ ar uF FUT
To B ATAMT | T8 1 FATTo Fysy o1 7y
9T gq g AR AL TP T T a1 39
AT BIART & ga FAT 37 1 & g
WA A 9g A1z w1, faee mg,
fast #1 g1 g2 7Y, AT wsArd A A
f& AT T A FE AT
TR, T WISAT AR HY ofee T
SR BF fear SrAr WifEgm, o g7
feat strar =gy

1890
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[5ft s
gar qrAdr faa wifar wge #
ae1 qaTeeare fear war wgrawmst
& By og & are § | forg ot # ww
w1 B8 7 faamr g o 4T Ay
T T & garw ¢ fawar s g
BS1Y, & w7 AT Iq 9@ § W
T FEATY FAT §Y AT dwAT | JAqS
HT JHIHATE T AA A9 qrar qEf
M TR Fy  fF oot w5 G
9§ 9 fRar Srar § WK ITE! TR
" AT ST O gw wfaw g S
A1 ¥ % w5 9T 9T 5397 W08 §
ife st St G asrHl W faay
o 2 & fAelt Gt & BT H, 98 qEEIR
T A0 H( TIAA, TE THITTF TFHTT
F o7 ArptATAT FoArfar §, gefira
g et w oy wd faam
agt =fge | Far gw amifE TG &
AR AT F Iy I A gu?
FHR EERaAT §qm A quAr qarfrag
qata T wrgfgar < § 1 J1 4T 39-
o gard wardt #r F@ g g g,
garfr 1 garm forr &, awart
fogz faer & B 3 o 9@ a1 9T
g 40 wd Tq iy FEE, T FT,
T FUS | wA T A0fET, A
araY A1fE I§ T AR = 7 F)
ol & frAY 97 & wmA # sy
® ag wifas & wset F G oF
HE®T A ITATIAT, FAY ABFC F1E
qafad A4 TG g gGEAT L HIL AT
dEaw g 3y d9T frat &
FEACAGAT g S wrfar wigd qy §
fr#i gz w@t & fBraw 43 & 50
FOT BT AETET § 35 FUT ART FHAT
Ffagg g o g = fAT 3
qgl 43 qgawd & 1 W v § fF
3g TP gRT wEa feardt WE
39 9T § 997-99F I RleATTIT
E[ OATAET ISAT W R L AT,
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I G137 A1 AT HET § HgAr qugar

g9 wiearzat & #Ad ¥ fE oW

FSAT 9dTF frw, wlzaEac a1E-

T 2, 9% I oy w9

qard f& F1 o Hlo FFA wgH

7 Ot ¥ 6 BlzargqT & 19 A

Tt wt gy & P wgw ¥ FAfwq ex-

[T §F ®T H & wUT 3aF IR

FIEF ICTHIH AR AT qeT &

g2 E Y IIF JE gT IFT IIW
T oy, qaraTx I g g rdve
dlo wHAT @gE & o @G
T FFOAY &, 9T PO § F aOgHIT
FET ¥ agi T E | Bfasr w1 foedr
# TEIC AT EAT § AT dYo Hlo ol
g FTy & o 2T & | 9T § yudafuy
¥ g8 1 ®fwFr T 3990 wOAr B9
Fmfaa ¥ faar A § o gargFe
F ®7 ¥ foodll ¥ Trqe &1 w7 0¥
g2 & 1 3 gaAmw faanii &y s &
ExrE 1A & f "o w9t #) e
adrr § 37 fa=rat o gaT @ | 9gd
wq 3T QAT g A1 7 34 T HI
FH FET T WL T F HAETR
IqH RIAT ST ST | fagA aray
¥ wrg H F S o0, wEamT
o R, A T UF ¥ @R
¥, ST ¥ TEIHT A AT 7 F W
1A Tt &1 § JAAT A1gm fw AfgaT
Fq1 & wf' foq Ffeamat s1@m
FIAT & FTT T4 W® &, ITH 47 AT
oy g oAt ? ag foa, &1 9 A
feqr 7 ag IAET F7 GF F@ET
#fwsr 71 faar 399 & fag A wa%
fag @reT qimr a1 A 9q¥ 2w ¥
ST AT AT HIT Y =T FL FH
FoF fom w1 § wWiawh wg ¥
FgT g § fF qw v wy e
ZreT o ¥ &, 3§ Tg A «rAwrd
qET F TAE AT | T F947 7 foraq?
Al § 39 TG 17 097 fgar f i
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T 9T g &Y faar srde,  mR qa
7l fear 7 Y avE ¥ grE ¥ we-
AEAT FT FTCGT @ISAT 79T § € Y
#fwar & fear war o gEy W W
T @ T fe@arar a4 g7 a7
¥ SqIET ST FA /T quF {7 SqIET
T | qEE § A FICGET H{IG WY
g AT F ATE FIH TG FAEIR

T AT FEHE T F IAF
FTCGEAT & TaFT {SHEA a1 1 574
T 3T AT fglem wF S gnnE™
Yeywg, Raraxr @« waRWi &
€ Fufaai &1 F {eomza &1 F9
Y @ nar  ww A faar 9T &)
ar & S MO N § e |eAr
g5 i dasma & oiw arad
#1 gy Wi fafewr &t F1 gEAR
FA & Feer g F e E AT AT
#q1 Y 17 AT ¥g WTEAIET TG 8§ 7
FqT ST FWAT ¥ €FOGHT AT FT fgHT-
Tt g ag fawr w4 & ® W@ g
AT H&F98d7  F1EH @ Al
g wafs g ag & e@ 7Y % o7 Bfe-
HEAT FRANAT T 2T @ &,
qg O U2 & HY fH FIAT A
wd 7 gm wid, faar waar 1 ghfafy
AR T4 7 FT qF g FIAT FT
sfafafa < aw ox ag ex fqawT &
ATRTYS BT F 747 B FTA GIT

TRy, §AT avg & qA I
3 B a1 gaT T FWgR Qo mrfeeY
WATH GTEa §, T HIGFA 7 WG fobaar
Fufaqr % smigex g, 7 wiaw feadr
Fafaa & Hafam s § 1 U
AL AW - UF i gd & T &
Ft e wax® a1 g WL 99 ag
WYA 92 & §eq1 § a1 FFlAa] FT TR
T Jrar 1 JATEHIR AN W FF AR
¥ F1% walQy @ Har g ar g v
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¥ Y FIRIS 9IS BT 997 3997 F@T

g @fF 7 amar Fer & fe gne
AW | 9997 §, AFad § W AaA

¥ ATIY F F7 @adar ghafza g
T AT & G FT FFEAFIT AT

AT & a7 g AEaL L S0 %7

FEGFV FIUT AL R 1 T, AT
AFTT § FEAFOr B0 oW Afqqa

g &, fafisg s w6 Gy

gred § Ag AT sl 9y S99
Far s

Bill, 1967

“
TR &

HHAMT, I STo To Tio '(PT%,
T gEEle § o7 FusTr ¥ UF
wifes afgst @y 81 7 aga &
gfzar gfgsr fa=m &1 9" @) §)
afa#7 #1 feeAt F1 woaraT & fAaraa
it & W vy wifgs & Jarfaw #1
frar @ #ai 7 9T zadt 9= A
arfgd \ FT a8 FEmERer Jgr § 7
FAFAT & faoelr ATHT GOHT HAOTET
ST @ & oW gW avEs, qEW
FT FHFAT | FIT B6 g7 a0AT &
HR T & F1E HH FTAT AT Z | 7T
§F fasdfimeor 31 qqaar g &
Srent g {6 @ 99 feer ¥ W
Wha aF t+ ag sir 1+ fear @
T8 e fham T €

34T a@ @ z@r ag fr ogar
fererr faamr ¥ Hwq TIET AT ATIR
M I7 faa & Jaee §%edl qEd
TR F §IT W ST AT GUE ) AT H 9GS
qTAAT ATRAT g B v FRw qaew Ay
FEFTY AT § 1 A AL qww ga-
T g, waw W oqar g 7 foaay
W 4T & $AR A W@,
afqs 1 @R AT IEH TIF HI0 9Y
T ow A RaTE WiE & 3g
areaT [z f6 foe avg & g wWe
fawan & weai ® 339 W™ & AR
aqaigdar S TG AR AT B

-
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[ vramaam)

dag 978y A1 TF FIN qAT§ Srq A
Ta a1 #1 qar Amy 6 sna 549
S Fea-tea grqedi F1 w0 geqag v
FC TS | FT TLE T UF FAS a9
W 3@ A A FL W @0 g
Sar 5 wiw a0 srar g fFosmdr
F+3T AGE AT AT AT/T ATSH T FIEAT,
st} e cafan s, Fifgw aF
qizfrefrr faq, Joma fevr wifaw,
Jmaa gfagad F7IT, FIFGT AF
L GRA TRIT T, T q® 4
qAF wAlI q4r AT AR G
Fafett wr wewati &1 A UF I3
|1, AR 98 AN i, FA1J, Qg
&Y, WINY Y, @A Y, woriAE wieq
g1, faa1r Wi wafear 3, ga = weam
T WOIAT P A A SIS aar
Fr F31 Zfqar =1 % T, 3% 9 g2
gl w7 § Fur fF g Srdm FT9 H,
qEqATAr, AT FAIr Gar 5 aaga
KT FTR FIGT AT T GTE F7Y 507
ST ST FG A A w1 ar g fw
gq= Ja0 S & qg faas Siawr
gfafga @t 7€ & o< 5a%  atAwE
q HIT F OWEE G5, UAF @A
g FFfsar ataq maay &, oI A7
a1 & AT q&T I WAr 8, q€
WA FTET § W oAk ATH w17 O§
R IWHR G A G Er TOF
qFAAT WE § AT F A1 w7 Ar
AR 3 6 OF Gar o S ag aTHww,
FUT GF AT g, fafemg o7 T ag
FTE QT FCdT &1 T HqI
g AW gUgT &, T Ww &@aR
¥ oTT qm ogefwg g7 @El W
ft an fag o g & =T,
Y @ ¥ o =t fTag St A wreram
fear ar f& =t <wATTEor S §F Sy
fagdt aft & wEar g@mar WK
SHWEATT & qIH ITE BT aqATSHT WL
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HIATF IFA IH WA F AN X
a5g § go adf ¥gr g | fawg =<
ST T AT §, SAF WrE A T
FSAT Y AR 09 OF fazdy A &
gAY 9Tg § 1| gAY AT T AT
& 7t 7g F& v ar fr Aoy aqt
F gag ¥ g @fRl # oAy
gf agma g vy frard fr gama
W ST AT AR KT ST H O AHT
ST T AT, 1o To Wo KT WIFH
IFRT ST THT TS AT 3T § 98 oy
gomr ) 38 avg ¥ wifelaae
FAMIAT IqF I AT | T AW
W gaTy FFTT IAT qaeT 1T FEIT
g1 faa avFre AY gFag waa ¥
T 9 g 98 qTFC gq Y Jar
At 237 TPIA AL IAIT FT T Jq
Tet qATT A UF WY qAT AT A
fpar oot wrfed + & o AR
v & FFT g § fr wnwsy W
FTEY g SraT g At e e @7 e )
frsr st € & 7 & widr St aT OF
T T IR |7 gvEar g forad
g wgrar i afe sadt e ¥ faar
ot GUFTT FT &0 A woar & A
garfedt F1 3EN aag Y AN 5
TA-FTST § F9F & AT @ | Qv
¥ =T AT 9w § wgar |
g F oo g & 2 N afw
A qE A IR AFA AN AR
T § IIAT wEE W G5 F AEAR
qT #T AT wAE & wAag §
% 2t =rgan g fr gz #Y e @ A
FTHTT FATE 907 AR a8 § whaar g
¥ ag 74l =argar g 5 T aeHT AR 9%
T van & wfe § 1 gafec
T AR AT ST AT ATE A A =y
qrat wE g & oe-faaw Wk
T Mg fqagw o r St g
TIFAWIARGTI | qA Yy 787
St TSt wvE A I g e owrw
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wae @1 T fy 9ffy fradr afgs
THHIN T

AT, Ig ATAT FIT AT
Ster 3, AT & 1 § £ Araay T
§ AT Al AT AqAT AT ATEAT E
gg o1 st fafer fodr wi g4-
AT #T qTAT § AT 39 d9q &
gart wig fazdt &, sam & arw af
qg AreaT g, agfr ey fREdh
A QT SH/A 17 WA, 1966 F
sy FraET arg #t gF a4l faer )
S IO W€ IT 9ET Ag 0 W
fam@ & ) SR N S g
Ty far ar f5 &7 fagdt g a1
Har & afga <70 73 fag #1 foar ar
fir gft wRg ST R IFT AT &
faget & WIAUTE ARG AT
<13am § 671 SaFT A5 ga< ad faar

% QiAAg Hq¥y ¢ T 48 9
faey % forar 8 2

At THATCEN @ Fg A FqAT &
forar & R &Y g6 et ® oter s
faar 21

6T ot g g & ,

‘aF qeva § 5 a3 s

MT B F9 qF T FAF TR

JIENT FIA F qIT W WG THTT

A ®ULT AT FEA 1 @A F

£9 AN 9T qgFar g fF o ax

FLAFTT F A & A7 9@

FFIAT AT 1T 7 FHT ATIT T

AT Y A FAA T FAF WY IA

afed o A T ST FIF A

. %m FW 8 EE o R RFwEn
< & ARAT TETAMRY 1N FT THATH
AT T g5TAT ATgdT &

a1 1966 § W, 97 & AW
WEE WG B Y X weqE@ {6,
ggoa A A fAar g
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f5e fagar & @

‘a7 qrar g fe fra garT Ay
T § FEAE S G T U=
afs @tz AT e o1 @
AT AN F FHA AT @I | qE
W F fay wewr af & A ow
AT 9T AFIATE Y TEET T 1 0
T8 ®a ) AR A g0 watw
AT & grEmsdcd & e,
QIAFT T TTGAT AT FF a1
ey 3w & fag Aoy grmae
yaary frg gr w@r g 1

29 WL, 1967 & o TA TARY
Aifgar =t ag foar §

< R A Arew g ey
f& fa2w wama & sfag =1 o

TTo FHI AT a1 $1 foaT97,1966
§ AT 7 fao A g qei w1 B
FFTE TG TN T 2w A
@ & fog e 1”

I RA F A, AW, B
R EP TG TS FHANE $ R
F sfa gfea oidt =1 g T
AT AT A0 ACA A TAHT HT 30
FATT FA T THA &1 G &

qgE [, 1967 FY To AfgaT FY
gaq faan .

“§ 7w AT A e TR E
faarae, 1966 F oW 7 &1 &o
gFe T ¥ A0 qarF g5 fawq .
IgN qIF IF v 7 @A
TR N L fAE 2™ 1961-62 %
g fra s afdaa @ &)

qA Ug WNA § g o 5
q W A AT I qAF KAAT
F F @ & qEsT o fF gam
I Tag W g 1 # gAwT
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[ TrorTra] THE DEPUTY CHAIRMAN: Your-
- time is over.
TAE HY = A7F fag F wow ofy
F oo @ 17 9@ F g2 § 2@ | oY T : 39 AT Y 9 e
framx, 1966 & wrm | W 1 &g, feffew zw o ow@w

g A aam 7 W oafr Wi
.. R Gert T fag = gEas o
g 93 amaT IR fRar

1963,64,65 F TTHT
SR T AT AT AT Fo Fo
g, AT TR & = SIfA
HIT AAATE W F ZTAT FAF TqA
&2 7 fr a3 afy qvme {oes &
T &g arg v9d 1"

O F FeET arfes, ghT S R

T a7, G T FT ML T FFAT
farftmr Fvoty a7 o g A Yy Ffr
LR Y [ IE § F FEyr &y
frarat @ ghexT el & i e &
wqd fira a3

SHRI M. M. DHARIA (Maha-
rashtra): Madam, on a point of order,
My point of order is this. On several
occasions this issue has been raised,
some letters are referred to, and so
far that information is not proved
correct, which could be believed,
which could be verified, which could
be proved to be true. If we allow
these allegations to go that way
under the form of reading some letter
and what not, will it be proper in
this House to do so? I want your
ruling on this point because it should
be necessarily genuine, It should be
bona fide, it should be genuine and
at the same time it should be true.
So far that evidence is not there.
How could that letter be read in the
House?

THE DEPUTY CHAIRMAN: Are
you reading letters? 1 do not think
he is reading letters.

DIWAN CHAMAN LALL
jab): He is reading letters.
oY TATTAN : YeF F g7 ¥ AW
Fewfag

(Pun-

g1 ,
THE DEPUTY CHAIRMAN: What:
are you reading?

S} TEATCAW ¢ THA /T H T
e @ waad
¥P AW qree 9% ) § faw o aue
ygi gex d wmAem A gL . -

IR ¢ 98 @7 ¥@F ¥ frev .
12 B S S S

At TTHATR: TH GT $T gHIR 918
& adr & 3EEr gmafefed a1 &
g FOT § AR tHg 7 F AT
T g fr wiawma M7 ggger
F w7 3o wfgar w1 faEdt
fadt Alr Ao Wi #1 o IE
w ferdt faelt o At W
¥ 9g faedt #1 SEw sEw o o
TG AT {4 Y WA wY gL O fag- o
LEERIE SR R G
@y S

IuEANTE ¥ 97 @T WGE TF Y
oY |

&} TRAATGY © 75T, § &GH T
WE ) TR UF G A A AT
8 T &7 I WO 9 ¥ W qree
g fF A g e s By
swrforg w3 1| vud faer &

fadts a0 A Y qF ag @
THY FAAT TR T T JdT ¥ q3faq
TR 752 F% 3 & 90 smew 2 fay
Lol o

THE DEPUTY CHAIRMAN: That
will do. Your tima is up.
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st TAram - Afed, § 3
&F IATE | [T F HAF G0 AASH
a1 ¥ w0 Angar § 5w g
FifRg™ T 3w Ft fFa <0 F SovAr ey
A T W W wT war A3 £ o
FAT TW AW F qAAF CHT 9T
g FAgafa W) gSfafa & ArEd,
gar a1 N 96 A AT AT,
QAT | FAT T AW HT -5 T
Y ARTAT H AT E T AW F T
Ffqw AT qT FH AL AR ) q°
T F A AT 77 Agarg e A
W1$ JszrFR 2 1 arg Fear av ar
T2 FLE AT A T qHAfaE e
IHLAIW § 3 WIE, SN 0 AT
SESITAT HET AW 0 g1 78T &, SaH! UFA
F fqu sta #q9 I3 1 50, 50 TAX
A FT GAT A FT & HAG F J3-98
Fa1 faamat #1 gdsw ¥ My 9-u
qT 3T & |

Zq 9T & #eg F @19 Fgar JrEa
g i form @< & Toa 8 78 3w g7
FAT FAT, G 9 HElT &Y, I 97
TEIAT g, A A FIW g1, 71g g TN
&, g g foawr &, 9@ | &K,
AT 9§ ATITL &, 59 GCH1T Hl TF FIH
FIA F f7 7 Y a8 T GrFAQ oo
I FT HR T FG T, Teql &
AT FT T FL Jq I FE F 98 FH
g # IF ¥ ard g TEar §
FIAT TAET F TS A FY ST FOHAT
T A qE G WY, T qF I A
FAT FT JATET A5 TE0 &N, Iq
TEYT A oaEy T3 @ gafag
wAda & faq, aumag & foF, 7
ST § AT g & Fvag Jreff
g P g MUt v, g7 FiguY e
Fiq€ T ¥ AT @Y § o
27T AW S |

921 RS—6.
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SHRIMATI LALITHA  (RAJA-
GOPALAN): (Madras): Madam,

Deputy Chairman, I am thankful to
you for giving me an opportunity to
take part in this discussion of the
Finance Bill. I'wmm dealing only with
one part of the Finance Bill and then 1
would like to say something in gene-
ral.

As far as the tax collection and
its defects are concerned, I would
like to point out certain defects; if
1 am wrong, the Finance Minister can
correct me. The entire cost ¢f tax
collection is on the increase, from
Rs. 4.12 crores in 1956-57 to Rs. 9.62
crores in 1965-68; that is an increase
of 210 per cent. The arrears of
collection are also on the increase.
Expenditure on the administration
side has also increased; whereas the
arrears have also increased from
Rs. 272 croreg in 1957-58 to Rs. 398
crores in 1965-86, which is almost
equal to one year’s revenue from
that source. I would like to know
what is wrong with the whole struc-
ture of the tax collecting system. Is
it the inadequacy of the machinery
or the inefficiency of the officers? It
ig neither, My own feeling is

that the defect lies in the
assessment of these dues. Instead
of wasting our time in trying

to collect taxes which cannot be col-
lected, T think we should concentrate
more on the colection of taxes which
can be collected. Madam, another
thing is that ‘arrears of assessment
have increased from four lakhs in
1957-58 to 22 lakhg in 1965-66. With
the same number of officers that we
have, I think in the United Kingdom
they are able to deal with 20 times
the number of assessments that we do
in India. The same number of officers
are employed there, but the ‘work
done is twenty times more than what
we do. I want to know what is wrong
with our system? And my feeling is
that the defect lies in the system it-
self. The officers are not working in
a congenial atmosphere and every
action of theirs is viewed with some
sort of suspicion. I alsp feel that it
is because the income-tax law has
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been changed and amended as many
times as liked by the Finance Minis-
ters. It has become a fad with the
Finance Ministers to go on bringing
amendments. I do not mind if they
have 400 or 500 amendments to  the
income-tax law. But what I want is
that the system should be perfect.
Let them bring forward any amend-
ment. But they should be efficient
and they should be able to collect the
taxes in a proper and an economical
manner., Having more and more
amendments leads to more loopholes
and tax-evasion, In my opinion.
the administration may be run with
less amendments that can improve
our tax collecting system. The tax
system is so complicated. Neither
the tax-payer nor the tax-collector
can have the faintest idea of what
the state of the law is. We need
simplification of income-tax collection
method, T would like to point out to
the Finance Minister—the least haras-
sment should be there for the tax-
payer, And from the tax-payer's
point of view, I would like to say
that they should abide by the law and
whatever arrears they have, they
have to give them. But at the
same time I would also like to point
out that they should not pay more.
Is there any machinery for that? I
do not think so. I think, in the case
of any under-assessment action is
taken against an officer. But I would
like to ask whether action is being
taken for over-assessment, My sub-
mission is that there should be a com-
petent machinery. But the tax-col-
lestion system: should be simplified
so that g person can understand what
tax he should pay and for what he
is paying the tax.

In this connection, I would like
just to mention one thing. In the
morning in reply to Mr. Arjun
Arora’s starred question, the Finance
Minister in the statement has said: —
1 quote— “that 4, units have been set
up since January, 1966 at Calcutta.
Madras, Bombay and Delhi to collect
useful intelligence which will be
helpful in tackling tax-evasion and

[ RAJYA SABHA ]
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varioug direct taxes.” 1 would like tn
know haw far these units have been
functioning and whether they have
been able, in any way, to tackle the
evasion of taxes, whether anything has
been brought to the notice of the
Government and what action har
been taken by the Government.

Then, Madam_ I come to the general
points, Now, the Finance Minister
has announced in the Lok Sabha cer-
tain concessions on certain items which
I do not think in any way hearten the
public mind except in regard to fout-
wear; the Finance Miister, hag an-
nounced that foot-wear would be avai-
lable at that rate. Anyhow, he has
pointed out about the wholesale price
and it is not about the retail price.

I would refer back to the Finance
Minister’s Budget Speech in which he
said that the cost chasing the price
and the price chasing the cost should
not be allowed. I do not think that in
any way the prices have been brousht
down in any sphere and whether the
Government is giving a serious thought
to it. Some might say that the prices
have gone down in foodgrains in
Madhya Pradesh and in Uttar Pradesh.
But it is only a temporary affair and
I hope that the Finance Minister
will give serious thought to it and
set up a sort of machinery not only to
check the prices but also to see that
the people who charge higher prices
of essential commodities are meted out
serious punishment.

In this connection. I would like to
say about the functioning of the Super
Bazar, Super Bazar has already been
mentioned by me in the Budget. Pec-
ple think that because there is redvced
price at the Super Bazar, that affects
the open market price. I very much
doubt because the various ration shops
which sell cereals do not adhere to the
Super Bazar price. For instance, T
may tell you that in Bengali Market
an authorised ration shop sells black.
gram at Rs. 3 per kilogram whereas
the same thing is sold at Rs. 2 50 at
the Super Bazar, Cannot the Finance
Minister see that at least the authoris-
ed ration shops adhere to the prices
fixed by the Government in some fair

procesing cases for prosscution under’ price shops like the Super Bazars. If
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tose people do not adhere to those
piices will he take action so that .hey
van bring down the prices, in certain
authorised shops at least? 1 do not
know why they are not doing 1t

Then Madam I would like to pou i
vul that gold smuggling 1s on the in-
.rease, and the Government in 1eply
to my gquestion this morning said that
they are taking steps to see that *that
1z cured But I also learn that there
is a gold racket gomz cn in Madias
and that international gold smuggling
15 going on, even though the Mimis
ter has denied 1t, I have got reliable
-ewg about 1t and 1 hope that the
Finance Minister will look mto the
matter and do s~mething about .*

As far as the Gold Control Order s
concerned, the Finance Minister has al
ready grven an indication that when
ever an opportune time comes, he will
take up the matter and I appreciate
that attitude

So far as the prohibition policy 1s
concerned when he was in Madras 1e
cently at his Press Conference he
stated that 80 per cent of the people
are for prohibition and that he would
take the matter to the public and assess
the opinion and if he 1s not convinced,
he will retrace back But I would like
to say that aq far as the Government s
concerned, because they have a policy,
he wants tocarry on with that But
they are not willing to carry 1t accord-
ing to the environments and surround
mmgg that are here now 1 would like {o
know if the Government’s policy 15 to
stick to the rigid policy of prohibition
If so they should come to some soit ot
decision and do gsomething aboui it
We find that some States have scrapped
prohibition, some have relaxed 1,
some are rigid about it I cannot un-
derstand how the Finance Mimster
can bring about a uniform  policy
unless the Centre takes up the matter
into 1ts own hands and decides the
Jolicy about 1t In this connection, 1
would like to point out that I leatn
that the Birlas are gomng to open a
wine factory in Hyderabad and that
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they aie purchasing lands If this s
the attitude I just cannot understand
what the Government 1s going to do
Are they playing Dr Jackyll and Mr
Hyde role heire?

Then, I would like to point out about
projecting the image of India and I
have been mentioning this i every
debate I find that our projecton of
the image of India 1s very pootr alto-
gether We are spendng so much of
money in the publicity sectiong in our
embassies But we are unable even to
project the correct image of India since
the people outside India, in other parts
of the world, think that our millions
A1 e starving here, that our people are
riding on elephants, that snakes aie
In abundance here This 1s the sort
¢f 1mage that 15 projected In thus
connection, I would like to point an
article written by Mr Frank Mordes
two days back in which he has said
that a foreigner had mentioned—he
did not give the foreigners nationa-
Iity or his name—“that the country
was led by a bunch of duffers” 1 am
sure the Finance Minister knows the
meaning And if this 1s the way .n
which our people are going to project
the image of India inside the country
itself how do you expect the people 1n
other countries to know about us? I
Just cannot understand how you can
tolerate this kind of things

Ag far as sending of delegations to
outside foreign countiies i1s concerned
of course, now due to economy, we are
not sending any But still this is  a
very wrong attitude I think we
should have outside contact We do
not even send delegations to the near
by countries, to Nepal, etc or even to
Nagaland We do not know whethe:
1t 1s green or blue I think this ath-
tude should not be developed 1i1f you
want 1nterngtional co-operation and
mnternational understanding for which
you are striving

I would like to say about the func
tioning of the autonomous bodies which
Mr Rajnarain just now mentioned 1
have been raising questions about a
particular instituion  the Sangeet
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Natak Akademi since Shri Chagla was
the Education Minister. It has been
giving grants to the various cultural
institutions. I am not just reading all
the things, but I will read only about
the 1966-67 Budget:-
N Budget Grant
Provi- actually

" ~. sion paid
Rs. Rs.

1, Bhartiya Kala 3,500 26,000
Kendra.

2. Triveni Kala 8,000 8,000
Sangam,

3. Adarsh Vidyalaya 1,000 7,000

4. Gandharva Maha- 2,700 12,000
Vidyalaya.

5. Sangeet Bharati 15,000 4,100

I have been probing this matter for
a long time and there is some mal-
practice in the Sangeet Natak Akade-
mi regarding this. I have taken up
this issue with the Education Minister.
But I would like the Finance Minis-
ter—Dbecause the Finance Minister
ig also concerned—to consult the
Education Minister and see that justice
is done to this institution, Sangeet
Bharati, which has asked for Rs. 15.000
but has been given only Rs. 4,100,
Another thing that I would likz to
say to the Finance Minister is about
the retirement age of  government
officers. It is a common practice to
allow extensions after 58 till either
the person wants or he has his influe-
nce. In this connection I want to
bring to your notice the case of a
Safdarjung Surgeon who has  been
given extension twice after 58 block-
ing the promotion of a young double
FR.C.S. under him. Madam; if you
want the younger generation to take
an active part in their duties, this
attitude about granting extensions
should go. The Finance Minister
should be rigid in not allowing ex-
tension of service.

Lastly, Madam, I would like to
say something to the Finance Minisier.
He is an authority on the subject and
he can deal with this question of sim-
plification of tax collections which
should cause the least harassment to
the tax-payer. He should alsg see that
prices of commodities do not rise I

r
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think you, Madam, for giving me the
time,

SHRI G. RAMACHANDRAN (Nomi-
nated): Madam, Deputy Chairman, we
are back again at the inescapable an-
nul ritual of Budget Appropriations
and the Finance Bill. The high priests
goon changing but the ritual remains
the same. We had Shri T. T. Krish-
namachari, We had Shri Sachindra
Chaudhury and we have now the re-
doubtable Deputy Prime Minister cum
Finance Minister, Shri Morarji Desal.
If we study what they have put be-
fore the House from time to time there
is hardly any difference. One had ex-
pected that when Shri Morarji Desai
came before the House with his pro-
posals there would be something radi-
cal, something of real significance,
something that would change the face
of the country even if only slowly and
steadily. 1 am afraid, Madam, as I
study the figures there is hardly any
hope left for any such feeling in my
mind,

My first charge, which is a charge
that I repeat because I have made this
charge when Shri T. T. Krishnama-
chari was sitting there, is that the
betrayal of the rural people is going
on steadily and uninterruptedly. Now
I do not wish merely to get away with
words like the “betrayal of the rural
people”. I want to pinpoint twoe oOr
three things which will sustain my
charge that what is going on is nothing
less than the betrayal of the rural
areas.

Number one; there is no program-
me worth the name for a tremendous
drive of adult education in this coun-
try. Vast millions of people, who are
illiterate, are asked to understand the
Plans, are asked 1o line up with the
Government, are asked to co-operate
with what is going on, How can an
illiterate people give their co-opera-
tion? How can illiterate people stand
by a Government and add strength to
its elbow? They just don’t understand
most of all these. I asked Shri Krish-
namachari that he must sit down and
give this country the finance for a
tremendous drive of dult education. It
did not happen and it is not happening
today.
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Madam, illiteracy and socialism are
completely contradictory terms. I look
around in vain in this country for real
signs of socialism., I hardly see a sign
of socialism anywhere in the figures
vresented in the national expenditure,
There is nothing to show that we are
building up a socialist society. We
have not the courage, we have not ihe
conviction to plumb fully for all we
are worth for building up socialism,
This is on one hand. And on the other,
are we giving enthusiasm to capita-
lism? No. The capitalists are frustra-
ted, angry and bitter. We are neither
here nor there. Now what is going to
be the future of a country which does
not make up its mind concerning the
direction it must take and having deci-
ded, has not the courage to advance
fearlessly in that direction.

I mentioned the lack of a program-
me of adult education, I now come
to the second point and I am quite sure
in my mind that the Finance Minister
will appreciate what I say on this
point., Madam, I have long refused
to agree with the cynical view held
by many crities that the rich are be-
coming richer and the poor poorer. I
can no longer term away from this
view as altogether wrong, 80 per cent.
of our people are still in the rural
areas and nobody knows this better
than the Finance Minister, But have
we on our hand, an adequate program-
me for rural industrialisation? I har-
dly see anything wcrth the name.
When I said thisto Mr. T. T. Krishna-
machari at one time, he said, “Yes. We
are putting up a number of factories
in the rural areas.”. But the present
Finance Minister will understand ex-
actly what T mean by rural industria-
lisation, Are we taking into the rural
areas in an organised and adequate
manner such industries as the village
people can handle in their own villages
and in their own homes without much
capital, without much training and yet
add considerably to national wealth.
When Pandit Nehru came to presice
over the anniversary of our Imstitution
in South India, Ghandhi Gram, he
made an admission which I have al-
ways held in my memory as something
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sacred. He said that we want big in-
dustries and we are proud to have
them. But before these big industries
can add an inch to the economic statura
of this country—it will take a long
time—if in the meantime we can put
something into the homes of the village
people, into every village, and produce
something ,then immediately, we will
see a change, He understood this in-
tellectually just as he understood
many other things intellectually. But
somehow he did mot initiate and pro-
bably his colleagues did not initiate
programmes to carry out these basic
ideas. Now this rural industrialisation
seems to be at a dead end in this
country. We have of course the Khadi
and Village Industries programme and
1 am in intimate touch with what is
going on under these headings They
hardly yet touch the fringe of the life
of the people. Therefore, on the one
hand, there is the absence of a great
drive for adult education to lift the
people up, so that people can under-
stand what we are asking them to do,
and on the other, there is no pro-
gramme of putting into their hands
such instruments, under such condi-
tions as they can manage, for produc-
tion from home to home and village
to village. Now this is what I call the
betrayal of the rural areas of India.

I then go to another aspect of this
matter. We are no doubt t{alking
about agriculture and we are no
doubt doing all that is humanly possi-
ble to push up agriculture. But this
is fundamental that you cannot build
up agricultral prosperity without
agro-industries. If the farmers or the
farming communities or villages of
India are merely pushed to have better
agriculture but if the agricultural in-
come is not supplemented through in-
come in agro-industries, then we are
not playing the game because you
cannot build up the prosperity of a
people entirely on agriculture; it has
to be backed up by agro-industries
and that is why I stressed the point
that we lack a programme of rural
industrialisation. Then, as you study
the figures, you see at once the epor-



1911 Financg (No. 2)

[Shri G. Rama Chandran.]

mity of expenditure on administration.
I am glad that more than one speaker
referred to this. Since Independence,
the administrative apparatus has ex-
panded incredibly and expenditure
has increased incredibly, We have
had the Committee under the Finance
Minister, the Administrative Reforms
Committee. It remains to be seen
how the recommendations of that
Committee would be jmplemented. It
we learn from past experience, we
have had innumerable committees
which presented exceedingly good re-
ports but they are on the shelveg to-
day. Hardly anything is being im-
plemented. But talking about admi-
nistration, the vast expansion in the
administrative apparatus plus the ad-
ministrative expenditure, one thought
that comes to me, and which 1 would
like to share with the House, is that
the greatest corruption in thig country
is inefficiency. There is inefficiency
on every side. Take the telephone
system. It is g torture to use the
telephone system unless you are a
Minister or somebody. Take the Rail-
ways. There is so much bragging
about the improvement on Railways.
But people who travel long journeys
in thig country by rail know how in-
efficient the Railways have become.
There is hardly a compartment In
which everything is in good order.
Something or the other is always
wrong. There is inefficiency every-
where. You look at the offices in
Delhi. Let the Finance Minister ap-
point a small group of watchers who
will go round the offices and see what
is happening. A good percentage «I
people do hardly anything in {nhe
offices. Many of them pull into the
offices half-an-hour, 45 minutes or
even an hour late gnd pull out of the
offices 35 minutes, 45 minutes or an
hour earlier. How can you build up
a great nation pledged to productivity
and progress on this kind of terrible
inefficiency which is the worst type of
corruption going on in this country?
After all what is this corruption? You
pay a man to do a job and the man
does not do the job; but he takes the
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money, he takes his salary and yet
will not do the ijob. If that is not
corruption, I would like to know what
corruption means in any  countryv
There ig terrible inefficiency.

Then vou look at the figures again
Here I would like to have a special
say on a special problem. Ours1s a
war budget. We call it defence bud-
get. Defence is a respectable name
in modern times for war. You do not
call the Minister a War Minister but
you call him a Defence Minister.
About Rs. 1,000 crores are going into
Defence. Am I saying that this is
wrong? Or am I saying that we can
do otherwise? 1 am simply pointing
out that round about Rs, 1,000 crores
are going into this business called
“Defence” which is really the business
of war or war preparedness. Then
look at the figures for Education, look’
at the figures for Public Health. look
at the figures for Rural Housing etc.
Look at the figures for all else which
means putting happiness into the Lfe
of the people. They are fragmented,
they are small fractiong of the Deferce
expenditure. Now I would say “Let
us keep our powder dry as a State.
You can do little else. You are not
running an ashram, but you are run-
ning a Government g Nation—State”.
I realise that these things have to be
done. But while you are spending
Rs. 1,000 crores on war preparations
or defence preparations, whatever
you like to call it, Gandhi’s India,
Nehru’s India must take definite, posi-
tive steps towards peace with our
neighbours and in the world. Even in
the British Cabinet, there is a Min-
ister for Disarmament. Now while
we have a Defence Minister in this
country, we should also have a Peace
Minister. In England you call him the
Disarmament Minister., But we should
have a Peace Minister. Peace-making
is a tremendously difficult subject;
probably it is more difficult than war-
making to-day, You have to build
up a great apparatus for peace. We
have to study where a blow for peace
can be struck. We must have a full-
time Minister charged with the task
of collaborating with all other Gov-
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ernmentg and peoples in the world for
disarmament and establishing worla
peace. You have, for insiance, these
endless conferences i Geneva wiica
come to nothing. Probably it 1s 1n-
herent in the situation. But a great
Minister of Peace from  this
country continually attending to
problems of peace and takiag part 1n
such endeavours might pusn the woriy
a little nearer to world peace ‘and 1
suggest that this 15 the least that
Gandhi’s India can do. I do not de-
mand, I shall not be foolish to demand,
the scrapping of detence and war pre-
paredness. After all we are afraid of
China. After all we are alraid of
Pakistan. But it was only yesterday
that President Ayub Khan said 1n a
remarkably brief but absoclutely clear
statement, “We do not wish to attack
India; it 1s not our intention to attack
India.” Either the Presidents of the
Governments of the world can all be
lars or they are capable of speaking
the truth. And if our President is a
President who can speak truth, I take
it that the President of Pakistan can
speak truth also. He said “We do not
intend to attack India”. I am not
saying, therefore, that on the basis of
thig statement we can get away from
all our preparations. But the empha-
sis must not be on war-making the
emphasis must be on peace-making,
We should have, as I suggesied, a
tull-fledged Ministry for Disarmament
and Peace, studying the problems ot
disarmament and peace and helping
India and the world towards that
consummation.

Angd finally, Madam, as I watch the
Indian scene, there are many distur-
bing signs on the horizon. You can-
not have economic stability unless
there is political stability. You cannot
build up economic prosperily on poli-
tical instability and the breakdown of
every canon of political morality as is
taking place in this country. On
every side, canons of political
morality are breaking down. I am
referring to political morality as is
understood between parties and parties
in a democratic country. Treason to-
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ister. If you cross the floor
and sell your party with a few
companions behind, you, you get
into places of power. To what a pass
htas this nation come? Is this the
nation which Gandhijj once, rescued
and took up to great heights of
endeavour and achievement? Politi-
cal morality has completely crashed
all round. And the Congress is a
party to this breakdown of political
morality. In their working Commit-
tee, or somewhere else, I am not sure,
they have approved of crossing the
floor. Now once the Conrgress itself
have become a party to this, the game
secems to be almost a lost one. How
shall we recover from all this?
Poverty, suffering, the big gap between
the rich and the poor becoming bigger
and bigger year after year, break-
down of all canons of morality ‘and
confusion and indiscipline in the coun-
try—these are the portents of a revo-
lution. No people least of all our
people—millions and millions of them,
as our people are, nearly 500 millions
of people will not tolerate the exist-
ing situation too long. Either we
must guide them steadily step by step
effectively through peaceful methods
of development or there would be a
terrible explosion in this = country.
As I watch the scene, the fear grows
in me that there may not be in this
country adequate leadership, adequate
programmes, adequate efficiency and
adequate understanding to prevent a
revolution of that kind. I wish it will
not come but if it comes, nobody
would be more responsible than those
who have held the power in this
country for nearly 20 years. 5o let us
take the warning. Let us study the
portents. Let us not be like sparrows
building their nests in the crater of a
volcano. That is what we seem to be
doing, sparrows flying up and down in
the crater building nests. Any day
the eruption may come and all these
pioug things we are trying to do our
palliatives, will be swept away in 8
storm of anger. hate and violence.
Let not that happen and if it is not to
huppen we have to work in  new

day pays the highest dividend. If you | jirections and more effectively and

are a trauwr you hecome

@ Min- | urgently than we are doing to-day.
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SHRI M. V. BHADRAM (Andhra
Pradesh): The Finance Minister in his
Budget speech has stated that the
situation that prevails in the country
cannot be described 'as a general re-
cession but the ‘Economic Times’ has
said:
°  “While conceding that the present
recession in the industrial sector is
galloping ang extensive in nature,
the Centre thinks that the sitwation
does not warrant and alarmist view.
1t is a temporary phase and recovery
will be swift from next year.”

It further said:

“Till recently, New Delhi has
been dismissing the problem as
sectoral or local in character but
now it has realised that it is fairly
extensive and envelops a wide range
of industries, whether they are agri-
culture-based or dependent on im-
ports or not.”

This is the Economic Times view
dated 4th July, 1967.

In our day-to-day life we see vari-
ous factories, Take for instance the
jute and engineering goods and also
the HM.T. which was referred to by
some hon. Member. To whichever
sector you go you find the recession
very visible and clear. Another pheno-
menon is also seen. When recession
takes place, generally the prices
should go down but on the contrary
even though recession is admitted on
all quarters, the prices are not
coming down except in one case,
namely, the blackmarket price of the
Hindustan motor or the Fiat car. In
all other cases, particularly in food
and other consumer goods, the prices
are still high. The main reason is this.
The market is being controlled by a
few monopolists who are controlling
the prices. Even when the goods are
not sold, they want to keep the prices
as high as they are. What is the rea-
son for this phenomenon in this coun-
try? It is not new to our country
aione. I will come to that later. The
economy that is being developed in
India is a capitalist economy of the
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old type even under the name of
democratic socialism or whatever name
you may give it. That is why the late
Mr. Gadgil warned the country:
‘Beware of vanaspati socialism’, That
is why even the Congress which pro-
fessed socialism is building capitalism
in this country. The capitalism in
the whole world which is about 300
years old in Europe and about 200
years old in America has not solved
the problem of the people, has not
given a stable life to the people in
those countries. I will give the sur-
vey made by the Organisation of
Economic Cooperation and Develop-
ment which was reported in the Eco-
nomic Times:

“The economic growth hag slowed
down this year or has been halted
in the three largest industrialised
countres—the U.S., West Germany
and the U.K.—with repercussions on
the growth in many other countries
and on world trade.”

It went on further:

“For the first time for nearly a
decade there has been a simultane-
ous weakening of demand in several
important countries.

“The total growth of demand and
output in the OECD area may be
of the order of two per cent. in
the first half of 1967,

“World production increased by
5 per cent. last year, but it grew
more slowly than in either of the
previous years.

“The slowdown reflected limita-
tions on resources in the industrial
nations of the West and a ‘distinct
faltering’ of farm output in the
developing countries.”

This is the feature. We have tacked
on ourselves to the Western markets
mainly and greatly-—to 'a large extent.
S0 the effect of the recession and
other things that are taking place in
England or in the U.S. or Germany
are having their impact on our eco-
nomy also. The basic thing & k4
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capitalism which has been developed
or which htas been going on for several
centuries there, has not solved the
problem. Even recently in England
they advocated the theory of wage
freeze and 5 lakhs of people are un-
employed in England itself, wherc
even after over 200 years capitalism

has not given a stable life to the
people of that country. We see the
contrast. The report says: “In the

communist world, industrial produc-
tion grew by 8'4 per cent. compared
with 8-7 per cent. in 1965.” It further
said:

“The survey which does not cover
the Chinese People’s Republic, said
the rest of the communist world
stepped up its production, largely
because of a much better harvest.”

Therefore we see the contrast between
where capitalism is being practised or
being followed and where socialism is

tollowed. In one case we see reces-
sion, we see unemployment, we see
‘he glut, we gee the slump in the

market. Whereas in the other place
we see the gradual progress at a higher
itage. In the Soviet Union, which is
going to celebrate its golden jubilee in
November this year, they have never
seen during these 50 years any reces-
sion or unemployment. Why within
20 years we are facing all these pro-
slems? It ig mainly because our eco-
womy is run on capitalist method
vhich is a moribund method, It is
\ready dead and it has no future
it all in the world. Therefore for
wuring the ills or diseases that we
ave, the only thing to be done is to
\ave socialism and it should be im-
\lemented in India.

Tor the solution to recession there
re two methods. One is the capi-
talist way of solving the problem. The
other is the workers’ way of solving
the problem, There is yet another
also—the big monopolies. In this
struggle the big monopolists, the big
fish devours the smaller ones and the
smaller industrialists will be wiped
out from the face of the earth, They
will only physically exist but they i’
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not exist as industrialists. There s
much talk about wage freeze. Pro-

bably the Finance Minister is also ad-
vocating this policy, Why wage freeze?
It means wage cut. So the wages of
the wage-earners, the office clerks, the
factory workers will be affected
whereas on the profits of the mono-
polists—the Tata House and the
Birla House—there will be no restric-
tion at all. Even if there is a ceiling,
the ceiling will be at fifteen lakhs or
twenty lakhs of rupees. Therefore, 1t
the wage freeze is going to come it
will be resisted. Already in one form
they are having it because the dear-
ness allowance recommended by the
Gajendragadkar Commission has not
yet been implemented by the Govern-
ment for the Central Government em-
ployees. On this score the Indian
National Trade Union Congress which
is a wing of the Congress has already
decided on one hour’s strike on the
Railways on September 11th. So even
a wing of the Congress is forced to
go on strike on this issue because this
is going to affect lakhs and lakhs of
workers. If the Government is going
to adopt a policy of wage freeze, then
the working people of India will fight
against it tooth and nail with all the
strength that they can command.
Therefore I say that the Finance Min-
ister and the Government of India
should not adopt this policy of wage
freeze. When the prices have been
going up and when the prices are
spiralling up, there is no point in peg-
ging the wages, Therefore they
should not think in terms of such &
a policy.

Another point which I want to mak~
is this. The other day I mentioned
about the economy of the Bharat
Heavy Plates and Vessels, Visakha-
patnam. This factory has not yet
come up. It is yet to come. Only
the ground has been levelled and some
sheds temporarily put up. But what
I find is that already the funds are
being squandered by a  “Dushta
Thriam”—by three persons. These
three people have already got control
over this factory and they have start-
ed sguandering the funds. T will give
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the House one or two examples, The
head office of this factory is here in
Delhi and so they pay so much rent
for the office 'and also for their em-
ployees who will be also getting their
allowances because they will be stay-
ing in Delhi and not at Vasakhapa:-
nam. They will be some 1,300 miles
away from the factory site. What is
the fun of having the head office
here in Delhi? Further, a Chief
Design Engineer on the scale Rs. 1,004
to Rs. 2,250 has been appointed whose
job will commence only after three
years, that is to say, after the factory
has been completed, not now. But he
has already been appointed. Then
there are designers on the scale Rs.
1,100 to Rs. 1,400. Three of these
designers have already been
appointed whose job will commence,
only in 1970, not now. Then there
are foremen on the scale Rs. 1,100 to
Rs, 1,400 and three of these foremen

have already been selected. Their
work will also begin only later on.
Then there are Superintendents on

the scale Rs. 1,200 to Rs. 1,600, They
have selected people whepn their work
will commence after this factory is
commissioned to work. These people
have already been appointeq and the
total wages of these people per year
come to a lakh of rupees. I do not
know why they are doing this. If the
Finance Minister shuts his eyes to this,
then I am afraid this factory will not
come up ‘at all because before that
tactory comes into being all the funds
would have been eaten away by this
“Dushta Thriam”. The Managing
Director, the Joint Secretary in the
Ministry of Industries and the FA &
CAO of thig factory, these three per-
sons are in Delhi and they are mani-
pulating so many things. They are
even issuing tenders from Delhi and
contacting various concerns and firms
and trying to do all these things. I
would like to ask one question. If a
" factory comes up in any area, if that
factory does not give employment to
the people of that area, if that factory
does not add to the prosperity of that
area, why should that factory come up
at all? Now the Managing Director of
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this factory is recruiting people not
from that area but from all over the
country, particularly from Delhi jtself.
I will give you one or two examples.
The P.A. to the Joint Secretary—Mr.
S. V. Subramaniam—

SHRI RAM NIWAS MIRDHA
(Rajasthan): Which factory is the
hon. Member referring to?

SHRI M, V., BHADRAM: I am

lalking about Bharat Heavy Plates and
Vesels Ltd, Visakhapatnam. And
then this P.A. of the Joint Secretary
who has no qualifications whatsoever
hag been appointed Personnel Assis-
tant though there is no personnel in
the factory up till now. But he is al-
ready appointed since he happens to
be the P.A. of one of the Directors
who is also the Joint Secretary in the
Ministry of Industrial Development.

I would suggest to the Finance Min-
ister that wherever a factory 1s start-
ed in any area in India, the local
people to the extent of 60 per cent or
70 per cent or 75 per cent—whatever
it may be—should be employed in 1.
That principle has to be laid down.
The rest can come from other places.
But if this policy is not adopted then
the regional differences will persist.
In some cases I know these regional
differences had gone to such an ex-
tent that people were killed. Unless
the Government decides about this
policy they are not going to solve this
ptoblem of regional differences and
these differences will go on increasing.

DAHYABHA] V. PATEL
(Gujarat): Was not killing first start-
ed in the Soviet Union? Were not
people exterminated there before the
Soviet Union was established? Hun-
dreds died before their grain depots. .

SHRI

SHRI M. V. BHADRAM: But far
less than those who died in Nazi
Germany.,

SHRI LOKANATH MISRA

(Orissa): But Nazi Germany was also
a socialist country.

SHRI M. V. BHADRAM: But it was
socialism of your brand and not of otr
brand,
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Now, Madam, I have to refer io an-
other thing There is a news item in
the ‘Hindw’ of the 21st of July last. 1
am personally concerned with that
news. This news item reads thus:

“Mr. Asoka Mehta, Minister of
Petroleum ang Chemicals gaid in a
written reply to a question in the
Lok Sabhy today that 18 Americans
working with the fertilizer factory
at Visakhapatnam had left since a

gherao in which actually two
Americans were involved, Answer-
mmg a question as to the Govern-
ment’s reaction to this he said: Gov-
ernment was much concerned over

the delay that was gccurring in
commissioing the fertilizer plant
following the dislocation of work

that had taken place.”

I may straightway say that this is a
tissue of fabrication. This reply of
the Minister of Petroleum and Chemi-
cals has been inspired by the New
York Times. There was an article
about gherao. I know what happened.
1 wag present in that gherao. I was
present phj sirally. i

SHRI DAHYABHAI V. PATEL:
Did you leaq it? Say so.

SHR{ M. V. BHADRAM: Why is
my hon. friend, Mr. Patel, so very
impatient? I am coming to that. I
will give him all the facts. On the
17th of May an American foreman
beat an Indian foreman who happened
to be the Secretary of the union of
the workers, at the works spot at 11
AM. The Union Secretary was heaten
and was bleeding from his cheek.
Naturally the workers got excited.
Seeing that all the Americans ran to
their housing colony which is about
a hundred yards away from that
place. The workers azlso went there
angd sat on the road. Nobody was pre-
vented from going 1inside or coming
out. Nothing happened, As soon as
1 got the meassage I rushed to the
place at one o’clock, Everything was
absolutely calm. The workers sat
peacefully. The only thing they were
asking was that the American should
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come out and apologise for what he
haqd done. Nothing more than that
was demanded, Those fellows refused,
to do it. It was hot with a scorching
sun gnd naturally the people were
excited, since the person on whom
they relied was beaten. He wag also
excited due to the emotion. It took
two hours to control the whole thing
and finally at about five o’clock the
American came out and apologised.
If this is called gherao I am  proud
I have led that gherao and I own it
The only thing is, when an Indian is
beaten by the American and that too
at the works spot, and that too the
Secretary of their union, can we not
protest against it? Nobody was pre-
vented from going inside or from
coming out. In fact the Projects
Manager of the Coromandal Fertilizer
Factory came out and talked to me.
When I was talking with the workers
he came and even then he was not
heckled by any worker. This can be
vouchsafed by the Government offi-
cials who were present, The Collector
also came to the spot at the end. H:
was also present. The Superintendent
of Police was also present. Several
other officers were also present. Have
I not got the right to protest against
the thing when an Indian is beaten
by an American? -

SHRI AKBAR ALI KHAN (Andhra
Pradesh): Excuse me for a small in-
terruption. So far as the apology
was concerned, it was all right. But
after that, was something else also
demanded? Do you think that was
justified?

4 p.M.

SHRI DAHYABHAI
What is that?

SHRI M. V. BHADRAM: He is
referring to the way in which the
apology was made. I personally am
not happy about the way in which
it was demanded or done but unfor-
tunately the Project Manager came to
the workers and announced: “I am
going to do this apology in this parti-
cular way.”

SHRI DAHYABHAI
What is the way?

V. PATEL:

V. PATEL:
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SHRI M. V., BHADRAM: Apology
by touching the feet, Nothing more
than that.

(Interruptions.)

SHRI BABUBHAI M. CHINAI
(Maharashtra): Did he do it on his
awn like that?

SHRI AKBAR ALI KHAN: Let us
condemn if there is anything wrong
on the side of labour also.

SHRI M. V. BHADRAM: I gsaid
I was not happy; I tried to persuade..

SHRI P, K. KUMARAN (Andhra
Pradesh): He made it clear that it
was not done on his demand or the
workers’ demand,

SHRI M. V., BHADRAM: Anyway,
Lummus & Co. which was construct-
ing the factory was responsible for
the whole thing. Unfortunately the
Project Manager was not present on
that day. Next day he came and we
al] met and discussed the whole matter.
They were thinking that he was an
anti-American. We made it clear that
there was nothing against the Ameri-
cans as such and it was only against
a particular person, Because he had
beaten the Secretary of the Union the
whole incident took place. Among the
Americans we know there are two
groups. One group wants cordial rela-
tions with the Union and another
group does not want cordial relations
but wants that there should be flare
up in the factory every day. It was
the people of that group which did
not like to have cordial relations with
the Union who left the factory after
the incident not before that. Even
then we tried our level best. We sug-
yested to the Project Manager to sit
along with the Assistant Labour Com-
missioner, the Union representatives
and the Americans. They sat and dis-
cussed for about four hours gnd the
Project Manager of Lummus & Co.
atso agreed. Those people who did
not agree with the American Project
Manager have left; the other people
arc still there and the work is being
carried on. These are the facts of

she case and the wonderful Minister ¢
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without knowing what it 1s, went en
defending the American. Of course I
am not surprised pecause he has al-
ready opened the womb of India for
the Dollar kings.

THE DEPUTY CHAIRMAN:; Mr.
Awadheshwar Prasad, Sinha, you
wanted one minute to ask one ques-
tion.

SHRI AWADHESHWAR PRASAD
SINHA  (Bihar): Madam Deputy
Chairman, last night I was looking
through the Economic Times of Bom-
bay, dated 1st August. It has a six-
column headline which reads, Deflcit
Financing in 4 months Rs, 268 crores:
Despite Morarji pledge Deficit
Financing goes on. And there is a
beautiful block which explains that
in April it was Rs. 162 crores, May
Rs. 39 crores, June Rs. 13 crores and
July (in three weeks) Rs, 54 crores.
And among other things it says:

“Firm declarations of determina-
tion to stop deficit financing made
by the Union Finance Minister from
time to time have generated great
hopes about at least the easing, if
not complete elimination, of infla-
tionary pressures in the Indian eco-
nomy. The revelation now of the
unpublicised continuance of deflcit
financing on such gy massive scale
in the opening four months of the
current year cannot but kill these
high hopes at least for the time
being.” . .

Madam, I do not want to take more
time of the House, I would beg of
the Deputy Prime  Minister and
Finance Minister when he gets up to
reply to the first reading of the
Finance Bill kindly to refer to this.
This is a very mportant matter. The
House is concerned about it; the coun-
try is concerned about it; and T know
the Deputy Prime Minister himself
would feel concerned about it after
he has heard what T have read out
from this newspaper.

SHRI HARISH CHANDRA
MATHUR (Rajasthan): Madam De-
nuty Chairman, we are now on the last
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round of our discussiong on this very , of the politician today is at its lowest

important subject of economy, I am
not one of the those who had expected
any magic from the Deputy Prime
Minister and therefore I am not dis-
appointeq at all like my  other
friends. I definitely feel that he has
made an earnest endeavour to salvage
our economy and to gear it up. And
In that direction he has definitely
taken various steps, There is no doubt
that we are in a very bad way. We
are face to face with a big challenge
and it is not only for an individual
Minister but for all of us to put our
heads together and to see how we
can face that challenge.

N

[TBE VICE-CHAIRMAN (SHRI
M. P, BHARGAVA) in the Chair.]
I have not the least doubt that we
are in a position to meet the challenge.
We can take measures which will
gear up our economy. We have been
faced with certain temporary difficul-
ties; we have been faced with certain
accumulated difficulties but with a
cool head I have no reason to be de-
featist and I do feel that we can get
out of it. But I was quite impressed
by what my friend, Mr. Ramachand-
ran, said. We also realise that this
economic wituation has wide reper-
cussions, it has international repercus-
sions gnd until and unless we have
economic independence we cannot
think of political independence and
therefore it is for us to put our heads
together. At present unfortunately
the political image of this country is
not what it ought to be. Nobody
could feel happy about it. Without
apportioning blame to anyone I think
after few days when Parliament will
go into recess, when the Prime Minis-
ter and the Ministers get time to think
they will be able to turn in  their
minds the events which have taken
place all these days, invite the leaders
of the Opposition parties, sit together
and see what image of the parliamen-
tary institutions which we wvalue so
much has been projected, how we have
damaged in these last four months
the image of our parliamentary insti-
tutions. Is it not true that the image

ebb, that the citizen today is full of
contempt for what has happened in
the political life of this country? Un-
til and unless the citizen has respect
and until and unless we can give res-
pectability to the political institutions
and to the politician in authority it
would be extremely difficulty for us
to gear up our administration. A
demoralised administration cannot
deliver the goods. So I do think that
proper attention will be paid to this
important matter and until and unless
this receives our first attention I
think the economic policies which
have got tg be implemented by those
in political gquthority and by the ad-
thinistration will receive a serious set-~

back. How can a State ad-
ministration which does not
know what is going to hap-
pen tomorrow, when uncertainty

rules, apply its mind and give of its
best in such a state of affairs? Until
and unlegss we create a climate in
which we can claim the best out of
the Services it would be difficult to
deliver the goods and therefore I do
think that we will have to pay our
earliest attention to this matter.
The central point of the Hon, Finance
Minister’s thiking was about deficit
financing, that there should be no
deficit financing. I entirely ggree
with that. My friend from there just
now read out from the Economie
Times that during the last three
months there has been deficit financ-
ing to 5 very great extent, to the order
of Rs. 268 crores. I have got those
figures with me. But if we just
examine these figures we will find
that geficit financing has been to the
extent of Rs. 162 crores in the month
of April itself. Then, it has tapered
down and again it has gone up a little
in the month of July. This is ex-
plained, to my ‘mind, by the fact that
the earnines have not yet started com-
ing in and we need not get frightened
or draw any conclusions. About defi-
cit financing we will be able to judege
only when we are able to put together
for the whole year, what is golng to
be the entire income, for all the
twelve months, for which the Budget
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hag been presented and what 1s the
expenditure which we are going to
mncur quring the entire twelve months
If we find that we will be able to
balance the Budget, there 1s no rea-
son to be afraid of deficit financing
and we should draw gbsolutely no
conclusions I am afraid the “Econo-
mic Times” has not given a correct
interpretation to the whole thing It
has also written almost in scare

Agamn, when talking gbout our
‘major 1ssues regarding our econmy
and the major steps which we have to
take, we also get a 'ittle panicky about
the famuly planning business I quite
realise the imgportance of family plan-
ning but let us not get completely off
the rails and talk al] sorts of funny
things as 1f we are in panic I am
very glad that today. during the
Quesion Hour, the sense of this
House was conveved, in a way,
that we should not think of
abortions and we should not think of
compulsory sterilisation We sghould
not think of these matters This
shows absolutely immature thinking
This shows that we have not got guts,
we do not know how to face the
situation and we are prepared to do
away with all the moral side and
every other side of it and we are
unable to manage things because of
our temporary difficulties. T sirongly
condemn all these unhappy and un-
fortunate things which do not fit in
with our own background, which do
not fit 1n with the morality of this
country and standards of this country
Therefore, let us not think about these
matters in that manner Of course,
we could educate our people and
there are many youngmen who have
voluntarily understood their responsi-
bilities and know how to go about it

While examining other important
major issues I would like to submit to
the hon Finance Minister that not go-
ing 1n or stopping of deficit financing
alone is pnot going to help matters
You mav have no deficit financing
whatsoever and yet the economv
could stagnate and go to pleces unlesg
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and until we take other alternative
measures, which gear up our econo-
my Our industrial sector 1s jn great
trouble Some of their difficulties are
genuine and 1t 1s no use condemning
them 41l the ame and making exhorta-
tions It 1s only by economic laws
and economic principles that the eco-
ngmy of the country 1s going to be
guided It 1s neither by slogan-
mongering nor by exhortations  So,
1t 15 very essential that the hon
Pinance Minister sits together with
hig othe Cabinet colleagues Divide
ihdustries into three or four sectors
Examine both the private and pub-
lic sectors Examine what are the
1eal gilments and what are the real
difficulties of that particular industrial
Sector It may be of profit to appoint
three or four small committees con-
sisting of knowledgeable people both
from the public sector and private
Sector Have three or four industrial
sectors and ask them to examine and
go thoroughly into their difficulties
ahd problems and gsee what balancing
things have got to be done There are
many things which we learn Today
we are importing alloy steel worth
Rs 58 crores This was imported last
vear This year also we are going
to import Rs 32 crores worth alloy
steel and there will be 5 glut of it
in the 'market We have got capacity
for certain types Wae have not utilis-
ed it We have got any quantity of
ingots but we have not got capacity
for sheets which are very much re-
quured by us So many things have
20t to be done So many loose ends
have got to be tied up So many
stnall difficulties have got to phe re-
moved These committees which I
recommend should sit only for two
01 three months at the most Thev
should look into them, so that all the
the difficulties of the industries are
TPmoved

I have also something to say on the
agricultural side Whatever we may
think of doing sbout defleit financing,
Wwe should somehow gear it up You
mayv give up some of these hig pro-
jects but the small projeets whieh are
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likely to yield resuits should be taken
up and there 1s no deficit financing
i1 any manner in their case. That 1s
investment, Now, from the industrial
sector you have got banking institu-
tions gnd you have financing 1nstitu-
tions. What about agricultural?
Agriculture 1s 1n great difficulty. So
far as smal] irrigation 1s concerned,
there 1s hardly any help. There are
scanty resources for medium-term
loans, ete. We 'must give special atten-
tion to this matter., I think the
Finance Minister will understand 1t
a hittle petter 1f I just put certain
facts before him. I submit for Rajas-
than we have got a blueprint prepared
for smali irrigation projects worth
about Rs 36 crores, which can be
taken up straightway and could Dbe
completed 1n twelve or eighteen
months’ time. You can 1magine what
great relief 1t would give to the rural
population on the food front, Mr.
Ramachandran was very rightly talk-
ing about the rural problems, but I
do not attach that much importance
to adult education as he attaches. Our
people in the rural areas are better
educated than those living in the
‘metropolitan cities. They are making
much better sense than these people
are making here, but I do want that,
instead of gnything else, you must
do everything possible for small irri-
gation. I think if the hon. Minister
will look into it and examine it, he
will find that the Parliamentary Com-
mittee. on which there were more
than 200 Members to examine the
Fourth Plan Agricultural Sector, had
come to certain unanimous conclu-
sions That was the only Committee
which came to unanimous conclusions
on certain issues T do hope that if
he studies these problems, if he un-
derstands these problems he will give
nroper attention to them and see what
he could do to impnlement the unani-
moug recom'mendations of the Parlia-
mentarv Committee

Having said that much about agri-
culture T would like to sav a word
ahout tha nublic sector undertakings
T gqid it Tast fime and T repeat it that
tha public sector undertakines should
ha anldminee hnt thev ~nuild alan he
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bottomless pits for wasung our re-
sources., Uniess and wunti certain
measures are taken, unless gnd until
you do the needful, they wili remain
as bottomless pits, taking away  all
the resources of the country, But it
certain ‘measures are taken, these very
public sector undertakings could be
turned into goldmines. Put the righ*
man 1n the right place. This 1s the
first thing. I wish the Cabinet took a
complete review of the public sectol
undertakings to see whether the right
man was in the right place or not.
The second thing which they should
see 15, what are the inputs which are
required by them for a double shift,
to work 1t all the time? Let them
provide those inputs for these public
sector undertakings I am sure it
these undertakings work two shifts
properly, all the time, all the year
round, they will pe profitable, If the
management fails, then the heads
must roll. If these preliminary steps
are taken, for which no other recom-
mendations are necessary, I think
quite a lot will be gchieved and I do
hope that the hon. Deputy Prime
Minister will give his personal atten-
tion to this matter and do something
about it.

Then, I come to public spending
Well, this is always there and when
we make certain general remarks
about 1t, they cut very little 1ce. This
question has been examined only on
1ts fringe It should be reduced to
1ts proper gize and it should pe exa-
mined as to what is exactly meant by
public spending and what is happen-
ing to it T have got certain interest-
ing figures to give Now, on 31-3-1960
the total strength of Class I Officers
in the Central Government was 9,795
In 1965 the figure was 19,022 The
annual growth 1s 19 per cent
Just think of it Most of them to
unproductive work. That is the un-
fortunate part of it Class ITI officers,
have during this period increased by
54.000. Regarding Class IV  officers.
we have been saying that we do not
want peons chaprasis and jamadars
but Class IV officers have increased
hv 46.000 durine these five vears I
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do not see why the hon, Finance
Minister cannot freeze this, if we can
freeze this, there would be no neeq to
freeze the wages, and you must keep
our peopie contented. I understand
that this wage freeze has a meaning
and it is not to be taken in isolation.
When he talks of wage freeze, he first
talks of profit freeze, he first talks of
dividend freeze. He ig not talking
about the 'wage freeze in isolation. T
want him to take 3 correct view about
this thing and see that this thing is
immediately stopped. This is the
position with the Central Government.
If you go to the State Governments,
the position is still worse. They have
had over 3 million persons in 1961 and
in four years they were 3.61 million;
that is, 6.10 lakh more persons have
been employed during these four
years. Then the dearness allowance
comes. The whole taxation which you
levy go in the payment of dearness
allowance and in the payment of
wages for these newly employed per-
sons, and therefore that is the worst
type of inflation which is responsible
for the bad economy in which we find
ourselves today. It may be (ifficult,
I understand. You can create the
same employment, I do not mind the
same employment being created, but
that employment should be perform-

ance-oriented. g5y Y qE FAR frare
T AT 1 OF ATH] a1 E
They are all qull-drivers. You must
have persons who are producing some-
thing instead of quill-drivers who sit
over the work of others, who do not
permit others to do anything. At one
time I myself belonged to that cate-
gory. But I have been for the last
twenty years trying to impress upon
people that now is the time for the
engineers, for gcientists, and all that.

1 will next go to the point to which
I referred last time also, and that is
about the suicidal policy of import
liberalisation. I have been stressing
this for the last one year. But I un-
derstand that very recently some sense
has dawned upon the Finance Minis-
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lry and the Government and particu-
larly the Ministry of Industry. They
have realised how this policy has
affected our industrial production, and
it amazes me to find how these poli-
cies are formulated and fashioned,
how these liberalised imports are be-
ing 'managed. You }iberalise imports
if they produce that wealth, But if
you have placed an order for the im-
port of items for which you had been
given a licence, you can ask and get
another licence. There is absolutely
no connection whatsoever between the
imports and the production. At least
the imports which you have liberalised
should be tied down to  production.
They have not been tied down to pro-
duction. They have increased the
difficulties of the indigenous manu-
facturers and they have increased the
potential of the blackmarket on these
imported items, This is the state of
affairs. I do hope that further atten-
tion will be paid to this matter.

Then I woulg like to come to the
question of credit facilities and credit
policy. It is only in this context that
we have been wanting that the banks
should be nationalised. Ag I told you
at the very outset, I do not go by
any slogans, and whether you call me
progressive or retrograde it does not
worry 'me in the least. Let us exa-
mine the question in all its essentials
and see how it is going to affect our
economy. The more I have examined
the matter the more I find that we
have raised a lot of hullabaloo and
noise about it. What are we going.
to do? At present we have the State
Bank which controls about 33 per cent
of capital. Even a western democracy
like France has nationalised banks.
which nationalised banks control more
than 60 or 65 per cent of it. What is
it extraordinary which you are going
to do here? How are our banks func-
tioning? Let us understand how the
scheduled banks are functioning, I
will just give an example just to make
you feel about it. When the Finance
Minister raised this issue and said,
“Well, you gear yourselves up; you
try to lend to agriculture; you try to
lend to the small-scale industries,”
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we nad certain big statements by the
Indian Banks’ Association, and I have
this beautitul pamphlet before me.
They have stated in this pamphlet:
“In fact outstanding scheduled bank
assistance to small-scale Industries”—
they are justifying that they have
been doing all that is reasonably
possible for the small-scale indutries—
“having a capital investment of up to
Rs. 5 lakhs has gone up from Rs, 28
«crores in December 1960 to Rs. 91 crores
in March, 1966, the sanctioned limits
being about Rs. 170 crores.” I do not
know how these figures have been
arrived at because I had g statement
from the Reserve Bank itself, and the
statement from the Reserve Bank tells
‘me an entirely different story. Here
is the statement from the  Reserve
Bank. This says that the State Bank
‘hag about 13,000 accounts so far as
small-scale industries are concerned.
All the other scheduled banks put
together have more than 14,000. As
against the figure of about Rs. 170
crores, the total given by them ig only
Rs. 82 crores. I do not know. This
is a statement from the Reserve Bank.
‘The figures given are there. When 1
analysed this further, I found that all
‘the scheduled banks advances to the
small-scale industries were limited to
«certain traditional industries. The im-
portant ones are light engineering
goods, trnasport equipment and the
manufacture of metal products. Here
the comparison would be really very
interesting. The accounts with the
‘State Bank are 3,722. When al] the
scheduled banks are put together, it
is 2.476. For manufacture of metal
products, State Bank 1,000: those
others 820. T do not know what their
difficulties are but it is obvious that
thev have not been able to adjust
‘themselves to the policies of the Gov-
ernment to help agriculture, to help
the small-scale industries, and T also
feel that it is the unaccounted money
and thece hanks which are responsible
for most of our difficulties Only the
other dav we read that in Guiarat. ...

THE VICE-CHATRMAN (SHRI M.
P. RHARGAVA): You have taken 23
‘minuteg already.
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SHRI HARISH CHANDRA
MATHUR: When do you want 'me

to conclude? In three or four minutes?

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA): Yes.

THE VICE-CHAIRMAN (SHRI M.

MATHUR: I did not know it.
In Gujarat the rates for ground-
nut oil ruling quite a little
earlier were Rs. 5,575  per

tonne, they went down to Rs. 4,100;
they went down to Rs,_ 3,430; they
came down to Rs, 2,900, What does
this indicate? There was hoarding.
Who was helping this hoarding? How

has this rate come down?
Is it because they knew that
there was a possibility of the crop
coming in? How have these rates

come down? It is either because of

. the unaccounted money or these banks

were supporting. The Reserve Bank
issues certain directions. I had dis-
cussions with some of the top people
in the banking field—I cannot go
here into all those details, it will take
a long time, how they can manage
and manoeuvre to bypass all the
directiong of the Reserve Bank in
these matters. Therefore, I think the
hon. Finance Minister should not
hesitate to nationalise the topmost 10
or 15 of these banks and take a good
care of them.

General insurance-is not a very big
thing so far as I am concerned. It
does not make much sense to me. If
we nationalise it, well and good; if
we do not nationalise it, it does not
make much difference.

Now, I will take up only two sub-
jects and I will try to wind up as
quickly as possible. Omne is about the
Wealth Tax. I wish to tell the
Finance Minister t{Hat the returns re-
garding the Wealth Tax need to be
checked up. It ig unfortunate that we
do not know what those returns are
from the various top people. If he
is good enough to lay on the Table
of the House the Wealth Tax returns
of the one hundred top people. I think
you will find a lot of information run-
ning into him that these returns are
false and fletitious. You want to take
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away the privy purse. If the Nizam
hag got five thousand crores of idle
‘money, you cannot get it. This money
is a foreign exchange money because
it is as good as foreign exchange; 1t
is 1n the form of jewels, gold and all
that. Now, what right any citizen has
got to keep idle money when  the
economy of the country demands it?
I do not say, confiscate it. Why should
it not go to the bank and why should
it not be made to give a return? Af
present, it is dead money; they are
not getting even a single pie. Even
if you give 2 per cent, he will get ten
times of what he has got by way of
privy purse. Then, you must have
your Wealth Tax according to your
gocialistic pattern. How are you go-
ing to tax that wealth, If it is the
studied policy of the Govermment that
nobody should have more than Rs, 5
lakhs or Rs. 6 lakhs or Rs. 10 lakhs,
then he will see what happens to it
within ten years. And I Jo think
that this question has not been looked
into as it should have been all this
time.

And the last point that I would like
to mention is about the controls, This
policy' on controls followed by the
Government has also been very in-
triguing so far ag I am concerned.
They first decontrolled cement., I
raised the question in Parliament, in
the Lok Sabha, there. They gave an
increase for expansion of the industry.
When I asked: “You have got abun-
dant sugar and why you do not de-
control it now; you have got so much
in stock, there is no blackmarketing,
this ig the time to decontrol it” he
said—it is his words—“it is very
essential, we do consume it, we eat
sugar; I cannot decontrol sugar unless
and until I have a carry-over of six
lakh tonnes, I will never do it. Here
is a special Committee of exports.”
This ignorance of the experts is one
of the greatest defects of the economy.
Now, they are going to decontrol
sugar. When it is selling at Rs. 1.75
a kilo and the rate is Rs. 4 in the
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our hands in horror? Are we sur-
rendering, ylelding, ourselves to the
difficulty or are we following some
studied policy?

Iron and steel was decontroiled.
They talked of the Raj Committee
without understanding. The Raj Com-
mittee’s recommendations were that
there should be stocks built up in
every State. Without building up
stocks in the States, you decontrolled
1it. What was the result? The prices
increased. Decontrol means price in-
crease of 25 per cent. Will the Finance
Minister explain to me whether the
Tatas were making good profits or not,
whether the Tatas were making good
paying high dividends or not? If they
were paying high dividends, what is
the justification for the price rise in
steel? And the price rise has been
to the extent of 25 per cent in the
matter of certain items which are
needed by the small-scale industry.

About cement decontrol last year,
is it not a standing gcandal? What
has happened regarding cement? They
came here for a price rise. How
have they conducted themselves? They
wanted funds for expansion. But the
expansion has not taken place. They
had all the money, but no expansion
is there. They want that the freeze
on the dividend should go away, that
the price should further be increased.
And they have get up an organisation
called the Coordination Organisation
or whatever it is. This is one of the
greatest scandals in history. I will
just tell you what the facts are of this
scandal. They collected about Rs. 40
lakhs or Rs. 42 lakhs in that fund.
This fund belongs to the companies
and must be on the account of the
companies. But they are not accoun-
ted for by the companies. What has
happened to these funds? These funds
are chartered out for public relations
of the cement industry. What are
the public relations of the cement in-
dustry? Who are the public relations
officers of the cement industry? Are
the public relations officers of the

black market, are we throwing up | cement industry the Members of Par-
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Lascae Ua e Chier Ministers of the
States? A high person holding high
authority in the political hfg of the
country—tnis 1s one OI e WOIsi Lypes
of corrupting the political hife and the
administration and I do wish that the
Finance Minister, in conjunction with
the Home Minister, takes up this 1ssue
and sees how this money 15 utilised,
Ag a matter of fact this money be-
longs to the consumer because he has
been charged a higher rate all thus
time. Apart from amassing g great
wealth, estimated at Rs, 60 crores by
blackmarketing between the manu-
facturer and the trader, they have this
money which 15 about Rs. 40 lakhs and
which has been used in corrupting the
political life of this country, How
can you have an honest administra-
tion? The central point of my friend,
Mr. Rajnarain, when I entered the
House, was about the anti-corruption
measures. He was talking ahbout big
mopey, he was talking about corrupt-
ing the officials, he was talking about
this officer or that officer gnd about
the top-most people in the country.
and he appealed to Shri Morarj: Desal.
But does he remember that the first
thing that Shri Morar): Desai recom-
mended was the setting up of an insti-
tution which will look after corrup-
tion at the highest level gnd that is
the institution of Lokpal? What 1s
that institution” That institution is
not to be appointed like any other
thing. His appointment and his terms
are such as would inspiie confidence
in every human being in this country,
because the Lokpal is not only to
be appointed by the Prime Minister
or the President on the advice of
somebody, but the Lokpal is to  be
appointed in consultation with  the
leaders of the Opposition of the Houses
and in consultation with the Chief
Justice of the country. And he will
be looking into maladministration and
malpractices with which the top-most
people including the Prime Minister
and the Chief Ministers of the States
are concerned This is what we
have done, this is what we have re-
commended But what has happened
to it? I was really amazed to read
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in today’s papers that the West Ben-
gal Government does not want this
sort of thing, They do not want a
Lokpal. They consider 1t would be
an interference in theiwr affawrs. If
my friend who 1s a jomnt partner in
that Government has any decency
they should get out of that. If they
want the political life to be glorified,
they should support this institution.
But 1if they are partners there and talk
tall here, I think 1t makes no sense.

I do hope that we are on the last
rung, as I submitted earlier. The
country 1s facing a challenge and we
must gccept that challenge, And I do
hope that we will be able to give
a good account of ourselves and by
standing on our own legs, will Dbe
able to salvage our economy, by not
being dependent on others we will be
able to give an image of this country
of which both those sitting on this
side as well as on that side of the
House will be proud.

SHRI RAM NIWAS MIRDHA: One
point of clarification. He said about
cement. He may clanfy so that a
proper reply may be given Ly the
Government Does he mean to say
that Rs 45 lakhs were collected by
the Co-ordination Organisation and
distributed to the various type of peo-
ple and MPs? Is that what he means?

SHRI HARISH CHANDRA
MATHUR: That is my information, I
have already tabled a question. It
will come up tomoriow. And let us
see what the Minister says about it.
And I am going to pursue this matter.

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA): Mr. Banka Behary
Das I may tell you that you have
14 minutes.

SHRI BANKA BEHARY DAS
(Orissa)* With the little time at my
disposal, I will not deal specifically
about all the taxation measures that
we can find in the Finance Bill. I
have spoken about them but still I
hold the view that some of the excise
imposts that have been there in the
Finance Bill should be withdrawn.
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We say that we are living in a
planned economy and the planning
Commission is going to be reorga-
nised also. But, Sir, I feel and give
a warning to this Government that
this Planning Commission, the way
it is constituted, is not going to take
us very far. We see the Deputy
Chairman of the Planning Commis-
sion, Mr. Gadgil, believes in an eco-
nomy of austerity. On the other
hand we see the Government which,
though they profess a planned eco-
nomy, pursue a policy which goes
counter to this planned economy.

I will not deal with all those
things of which Mr. Mathur has
spoken. In the papers you can see

there is much talk about decontrol
of sugar. There might be decontrol
but a portion of it will be within the
controlled economy and a portion
will be outside. What has been the
history of sugar in this country? I
am amazed that this is being dis-
cussed in a year when we have defi-
cit of sugar and when we get reports
from the State Governments and the
Central Government goes on saying
that in the next year we are not
going to be in 3 very good position
about sugar and the production of
sugar will be going down. That is
the anticipation. And when there is
a deficit of sugar and our anticipa-
tion for the next year is that there
will be a further deficit, we talk of
decontrol.

It is a peculiar phenomenon in this
country that even those persons who
believe in free enterprise, talk of
controls sometimes just like politi-
cians talking of decontrol when there
is deficit and vice versa. You know,
Sir, a few days back when the ques-
tion of coal was raised and discussed
and when the Government of India
was considering decontrolling it
because in their opinion there was
surplus coal, the coalminers demand-
ed that there should be control for
another six months at least. Similarly,
when we see that the position of
sugar is very bad, the sugar mag-
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nates talk of decontrol and try to
pressurise this Government., So I do
not know where the Government is
going. That is why I give a warn-
mng to this Government that even if
you change the character of the
Planning Commission  consisting of
experts, with Professor D. R. Gadgil
ag its Chairman,

THE VICE-CHAIRMAN
M. P. BHARGAVA):
man,

(SHRI
Deputy Chair-

- ' i

SHRI BANKA BEHARY DAS: Yes,
Deputy Chairman, . . the net
result will be that either he will
feel suffocated and quit or he will
have to behave in a manner as the
politicians of this country have be-
haved believing in one thing and
recommending another.

Mr. Vice-Chairman, I want to say
in this connection that the entire
policy regarding excise duty has been
misused by this Government. What
is the purpose of this excise duty?
Is it for amassing wealth, collecting
resources for the country? What has
been the history of this excise duty
during the last ten or fifteen years?

Sir, when war with China came
the Government needed money and
the only thing they did was to in-
crease the excise duty without caring
for the economy of this country, and
they got in one year, subsequent to
that Budget, Rs. 120 crores out of it.
If you see the entire history of this
excise duty you will find that every
year the Finance Minister, whenever
he needs money, goes on raising the
excise duty, never trying to think
how the resources of this country
can be augmented, never trylng ta
think how economy has to be observ-
ed. I will just give one instance,
Take the case of matches one of the
most essential goods for the rural
people of this country. Can you justi-
fy in matches an excise duty which
is more than hundred per cent.,, much
more than the cost of a gross of
matches? Can you justify the exclse
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duty on sugar? Can you justify the -
excise duty on shoes? Here I want
to say that the entire policy of this
Government about excise duty has
been misused. The entire policy has

been directed in such a way that
they are interested only in getting
more and more money.

Mr. Vice-Chairman, when  the

prices of some of the raw materials
are rising because of the drought, has
this Government ever thought of
maintaining the price level, to de-
crease the excise duty on particular
goods, specially essential goods? So,
Sir, again I plead that this Govern-
ment only to collect resources, with-
out taking care of the economy, have
only utilised this weapon. They know
only how to augment the resources
by this method.

Here I want to say that the entire
policy of the Planning Commission in
this country has been to have econo-
mic growth without any stability  to
have economic growth with an infla-
tionary base. I still remember that
in 1954 g report was given to the
Government of India in which the
Government of India was cautioned
to follow a policy of economic growth
with stability. But what has been
the result? I think, after that re-
port the Government has gone on
inflationary tendencies not only about
deficit financing but in other aspects
also. Now the time has come to
warn them of a dangerous situation
in India because of this policy of
inflation. Inflation is a socially ugly
and economically wasteful means of
increasing investment. The redistri-
butive effects of inflation are such
that they lead to inequitable shifts
in incomes, with arbitrary losses to
low and fixed income groups and
windfall profits to those “advanta-
geously” situated. Inflation affects
savings and investment adversely.

Some people say that it is a para-
dox here that when we have an in-
flationary economy we have a reces-
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may be a paradox according to the
classical economic theory. But if
you survey the economic condition of
the entire world since the last World
War, you will find that beginning
from Latin America to entire Asia,
even the developed countries of this
world have suffered because of these
inflationary tendencies and recession
has followed in its trail. So it 1s
not a paradox becaue the more we
depend upon this inflation the more
we are going to push our economy to
a position which will bring conditions
of recession in this country.

[

Also I want to say that during the
Second and Third Plan periods the
Government policy of expenditure
and investment was so misdirected
that the net result was an imbalance
between agriculture and industrial
sectors. Our policy has been a3 sec-
torial bottleneck in the economic
jargon.

Sir, you know that quring the first
Five Year Plan we gave some atten-
tion to the agricultural sector. The
climate to a certain extent favoured
us and as such there was, to a cer-
tain extent, stability in the price level
in the country. But during the
Second and the Third Plan the direc-
tion in which our outlay and ex-
penditure was planned resulted in an
imbalance in this economy. Our
planners forgot, our Ministers forgot,
that the entire industrial base of this
country is to be based on the agricul-
tural sector.

The other day I heard my colleague,
Mr. Pant when he wanted to ex-
plain away the situation and when
he gave some hopes about the coming
climate. He said that even develop-
ed countries like the U.S.A., the
U.S.SR. and the UK. suffered from
these climatic conditions. Sir, again
I want to say that in these coun-
tries climatic conditions have always
had some effect upon the agricultural
sector; yet they have been successful
in planning their agricultural sector
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to such an extent that climate has
always a marginal effect on their
agricultural production. I  could
understand if we had no planning
here, if we believed in a free eco-
nomy, then climate would have taken
care of the agricultura]l sector and
then the Government and the Minis-
fer could have some justification to
explain away the situation. But after
fifteen years of planning and spend-
ing of Rs. 20,000 crores in develop-
ment sectors, if we still depend, not
to a marginal extent but basically
on the climate, then what will happen
to this country? Sir, we know that
if this country is to be built up, if
we want to build up our textile in-
dustry which is one of the oldest in-
dustries of this country  the sugar
industry which is one of the oldest
industries of this couniry, the jute
industry which is one of the oldest
industries of this country, then the
entire base of these industries will
have to depend upon agriculture
alone. So explaining away the situa-
tion like this, that something has
happened to the climate, does not
justify the wrong policy that we
have followed up till now. In this
connection, I will give you an ins-
tance. The price of sugar has in-
. creased at an average annual rate
of 6.39,. during the Second Five-Year
Plan and by 3.9 per cent during the
Third Five-Year Plan. And pecu-
liarly you will find that during these
two Plan periods, there are two years
of decontrol followed by the three
years of control. This is the way the
economic policy of this Government
has been carried on up till now. If
we believe that this is a planned
economy, basically we will have to
believe that we will have to pass
through a period of regulated eco-
nomy. There might be temporary
surpluses because of a good climate
and there might be temporary re-
versez because of a bad climate. And
for a long period this country will
have to believe that without a regu-
lated economy, this country cannot
be saved ‘That has been the de-
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bacle of this country. The planners
and the Government of this country
cannot make up their mind in spite
of the fact that they say that they
believe in planned growth of this
country. If you look to the history
of cement, you will find that one or
two years of contro] is always follow-
ed by decontrol for one or two years
and this again is followed by control.
I cannot wunderstand this. I can
understand your mistakes for five
years or six years. But if you look
at the history of particularly the
textile goods, cement and sugar, you
will find that the Government has
moved like the pendulum of a clock,
from control to decontrol according
to the climate of the country, not
according to the needs of the coun-
try. Sir, I want again to emphasise
that if we are sincere about planned
development, instead of trying to
explain away the situation, we should
own our defects. We should say that
we have made mistakes by not giv-
ing much more jmportance to the
primary sector of this country on
which only the apex of industrial and
other sectors can grow.

Sir, I now want to say a few words
about income-tax and also about
sales-tax, though it is not under the
sphere of the Finance Minister. How
long a~e you going to lose on this
account? I do not understand when
some people clamour for some con-
cessions on income-tax, When I hear
from these industrialists that this is
the most heavily taxed nation in the
world, I would like to remind them
of what happened during the Second
World War. You had income-tax,
you had super tax excess profits tax
and so many other taxes. But we
never bothered about them at that
time. Now when the country is in a
very difficult situation, when virtually
we have war conditions with Pakis-
tan and China and when we are hav-
ing a war on poverty in this coun-
{ry and when we need more of in.
vestment, is it proper for these indus-
trialists, who never believe in de-
control or control—they believe in
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<ontrol or de-control according to
their own selfish ends which they
want to achieve—to talk in this way?
It is astonishing that they talk in
this way. I would suggest to the
Minister to find out a way by which
evasion of tax can be stopped. I
would like to make a suggestion in
this connection for future action,
Nowadays you are spending much
money in the private sector and you
are having trading relations with
private persons and companies and
the sources of money of these private
persons and companies are the Gov-
ernment money only. But what
happeng about their income-tax?
‘They utilise for themselves the money
that they get from the Govermment
by having trading relations with the
‘Government. And they give a return
after one year, a false return. Some-
times you book them after four or
five years. That means that the
money that goes to them from the
‘Exchequer is utilised by them for
their own purposes and it comes back
at a reduced rate after one or two
years and sometimes after five or six
years. I would like to know from
the Minister whether he can change
the Income-Tax Rules so that the
very source here can be tapped as
the sources of Members of Parlia-
ment and fixed-income groups are
‘being tapped. 'The moment a clerk
gets his salary, he gives the income-
tax. The moment g Parliament Mem-
ber draws his salary, he gives the
income-tax. He is not allowed -ven
to pay the income-tax after one year,
not to speak of cheating the Govern-
ment. But what do these millionaires
do? They do not pay income-tax like
that. So I am saying that in respect
of that money which they draw from
4the Government—I am not referring
to the money they get from the con-
sumers—if some formula is evolved
by which of that money that is going
to the industrialists and businessmen
because of their trading connections
with the Government, a portion is
kept back as income-tax, I think the
problem can be solved. T also suggest
that the Finance Ministers of the
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States should do the same thing im
regard to sales-tax. Today the Gov-
ernment is the greatest purchaser,
When they purchase things from pri-
vate persons, they pay sales-tax to
the private persons and the private
businessmen return the same sales-
tax after some years and it comes
back to the Government. The money
that is due to the Government is
kept in trusts for a pretty long time
by the businessmen and then it is
paid back to the Government. This
is a fantastic position. I can give a
suggestion in this regard. I have dis-
cussed this with experts because I
was in some way connected with the
Taxation Enquiry Committee of which
the Chairman of the Nationa] Coun-
cil of Applied Economic Research,
Dr. P. S. Lokanathan, was the Chair-
man. I suggest that if the Govern-
ment, instead of paying that sales-
tax, keep it with them as part of the
sales-tax that is due to them, then
the Exchequer of the country will be
‘benefited to that extent and these
people will not get that benefit. I
want to say that some device should
be there because we know how it
happens. The assessment takes place
after four or five or six years and
during this time, the momey js with
the businessmen. They invest it and
get money out of it. And when Gov-
ernment goes to collect the tax, you
will find that either the property has
been mortgaged or he has no pro-
perty or he gets a passport and flees
from this country like Dr. Teja.
There is no other course left to the
Government than to write off the
amount. So, Sir, I want to advise
the Finance Minister and the Finance
Ministry that they should find out
some way so that we can collect the
income-tax on an ad hoc basjs from
the very source, that is, at the very
moment Government pays them mo-
hey in the course of their trading
connections. This, to a certain ex-
tent, will help to prevent evasion.

Then in the end, 1 would like to
say a few words about this price

freeze and wage freeze . L+, T
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THE VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): You have ex-
ceeded your time by eight minutes.

SHRI BANKA BEHARY DAS. By
5 O’clock I will finish,

THE  VICE-CHAIRMAN (SHRI
M. P. BHARGAVA): There are seve-
ral speakers. I did not want to be
strict, but you should have rastricted
yourself.

SHRI BANKA BEHARY DAS: I
agree, thank you. i g,

— -
5 p.m,

it frreg @it ¢ (g w_w):
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nw afam faemam & qartfw @
O R IR 3w e
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3T FEAQET T A AT AR
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ar farer #1 9g9 wifee #T faar @
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1 gy &Ry A

(Time bell rings.)

< faz ® @ w3 g | faman fgwmaa
TV TATHE F I WA AT FEfFeRel
§ fgarae w3w £ fegfa arar it g e
afy g fawar 7 93 ¥ agy 4@,
art ggt &1 frat 9 sodf &, dww
TIAHE FT AT GITF B, SN IAF 9T
Foq ¥ o1 =g fgurser wiw el
F T o 7Y femrs wd, Sarfe wgraE
F fedtom & asw oF Af7 fafeg g€
a1 fF o fag 3o, § A g,
fra & feed & o waw g ag st
3o fged § @0 ) ) ww a8 fagia
AT forar wrar, fee o 7 fearasr 93w
HAN TG gHT F9ITE TgT @ a9 I
FARG & ST Tore W ghegmEr F wee
¥ gg 9F7 A AT 2 AR I9 AW A
FIR AT 39 F97% § A G F fgaraw
J3T F AT WX ITFT qER 7T °
LA FF R, s Farqerr § mw
fgraa 930 & qrg 3% sz & foar
F7g A qgY & wwrATa, sy fgarvaw w5
feat =1fgg @ 3@ ware i@ v fh
Ay N W gIoYT qarg w1 ET W,
& We gredw gfarar a1 &y m,
3+a T 07 7€) fafeen § 32 dotig #y
&r T, MIF doaer T 7 413 fafesy
¥ gFreds qacer dard F1 I 2,
AR ML AT, §THT W@ 7 47
F AATAAT . . .

Jqaaeas (st q'gm‘rtw st;r;-q
wN3) ;AT a7 wa wrgAw faer
Fg AT AT wgT ?

it farareg cAYe: A Y o T
w1 gadt el fawar § § oad feamser

[ 2 AUG, 1967 ]

Bill, 1967 1954

SIW AHRT A A TG AG
¥ fazw sew 5 3@ faew Y &Y
Tr9EfT 59 997 fearae Ry ¥ &, 7%
FET AXHTL FT g ATG G AT HY
g1, I7%T wfwwT< fontaw wRw Taade
F1 faerat atfey | e v fawrfer
g fqad qume &1 RRfewe 91, ww
feareer R & aEr Ffow F S
frar 1| st ot g 3y AT Az A
qe § S F arely 7 w7 @ €
ar & ag fraew w= @ § B aomy
T g a1 g F o g Y Ay
for G 3, A W TR O oI, i,
#R a8 St A fearaw @dRe
¥ T T @Y & ITHT gAR F fgwrae
¥ W TEHAE FT GEFAT FAT |

ft s aaw (gfam)
ogey WA @, ¥ HIRY qERd
¥ uF agax o foew fadi ag frar
g wrgAw fafrex g w1 foam
¥ 76 fgea IaFT AT ARATE | 5
T 6 WET FI I TH AT E
AT § 3@y & S v i #§
qAgFATINE & IFF ATl gy faame
At S H T AW FreAT e
g fooolt qgfey wza, Wi oAE
fafy, wrely ove wveE e, wafEReE
ATHE  qTeqe TodN B &
IFAqReE, T4 Faer ww f wifage
Fregiqaeg Ty we T e §8a0
aﬁﬁlmsﬁwwﬁméﬁ
AT FrEgar g

“India is predominantly rural.
There is not a single State which
doeg not face the problem of agricul-
tural unemployment. According to
an expert opinion 45 per cent or 225
millions of the total rural population
subsist on sub-human standard of
living, less than Rs, 10 per head per
month; 50 per cent or 250 millions
live on minimum human sub-sis-
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tence, living at Rs. 20 per head per
month, Only 5 per cent of its popu-
lation live on relative comfort.”

TR 3/ 93w ¥ W fwar @ § gy
FadI geea g, Wik foadt gomst
FT O § qg FAAR FAT ST @Y
g 9T W g § gar ferdt maw
fafreer @y &1 wmimR gifaw
& AR T T A T AT E, Y v
7g @dt & I 22 U3 voW WA=
¥ 10 To WEATT B HATGHT FATY
g 5 20 FUT THE 20 To HAGATX
FAE § | AR 48 Jq4R g g
FY, FUT & 19 9 ¥ ©F F a7, v
# 7z wwaat § F 39% wsw € S
g9 @1 o gq T, oo gE
T g9 {6 T, R W Im W 9y
g § 1 ag auHat g 5 ag carfem
wHYAT F1 faager 37 F3 A7 Wiy
T ferT FHTIT I97 ¥ 9gF FH J FH
A Y @ Y a1 awar ar, g g
a7 | "X HTS a1 FrAq a8 & & 7 oA
foerar & 7 g a=7 &, 7 el awg A
gferar € 3o & | A 3 SerierT R
F g 39 KT q&Et AT @ g @I &
Tq AT FATAT FT g AR J2T
Fuox ot fafreer gmr =rfey
A Y TR ¥ T OF L | 0F i
fafaee v wifegg | it @ e
sifead & I & QY 8 dE g
Ty & gierg ¥ oyfar #wr &
Tgadl A T@r g, gAvaq feaduz
¥ <@ mr g, wieeaT feqdde #
TGTTAT § AT T TG G 3T T w947
gt fear ot @1 & ) whed § 53
Hqd & G AT FAT A2AT § fF 39
corifr ST &1 S w5 o s
it T cnfar wfqae #:7 a9g ¥
FaTT qeF B FT frETe gan & )
| gAT gard guag ghar F wmA

[ RAJYA SABHA ]

Bill, 1967 1956

TF fagat ¥ mmmw Rt g &
AT At fazAg # ag oo AT
TEEfF M aF Ry w3
goeg &, a1 & wawar g 5 fgegeary £
Y A FEAX F87 W FOT
TLHTT FT TH I AT TET FTAT IR 1
ITHRT A WIAT W W F Ay HC AT
=gy T R aET A awg ¥ &
fergeat at T gax 3 § v
fe B

TOF G &Y a9 § #Ew & 9
I} oTgg ¥ TG FEAT AT §
f & uF woma wrew fafrex § i
fargea™ #1 THFAMT &1 q9gd q9M@T
TR & | § ITH TF TaTT T@AT ATEAT
g fo ot e g fedved # fiery &, sre
A% feema & g 9 Q1 g (aAT e
¥ 39 ¥ J&T F0 § 9% FEw ¥
A 1964-65 ¥ 89 fafeme o qar
fear 1 1965-66 # 72 fafeaas =7
§z1 f%u1, 1966-67 ¥ 76 Tafags
Z qaT fT | R 39 "y GRTET & T
Tt ferrem ST @ 98 F99 79 a1 80
fafaga 27 q=ar & | 5T wrav fear
¥ fgum & & a9 UF THH F1 A0S
faar wtg @1 80 fafwaw v & gw wwAT
ST I HeRT qg W fgar aRA g | &
W Faer W F, A T A
fegraat & o I graEr F A
foara T @A | WAL A OWET
frett < AT OF FATT FY F 4T
48 FUT W & fag zEer wear
FTHT & | TT ATE ¥ ST gAR TG 80
ATE & FATT JaT AT § g AW 3T
¥ oo FTHr & | W gH AT F W
R E | TR AW F FAS TAOT Ao
g i aE s R @@ d
AT AR qEA AT @ & 1 § 97 37
T TT T AGY T TG, IART AATIRT
gre wrg 1 & ar fak wedew &
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arT FX @1 g 5 aw o dar s d
ffT a7 @ar AAT OAT § ) g
fogeam ® o agd %39q q=T gar
a1 AR W e fegea ¥ wE AR
F A & W FT A | F@ A
fergmm § 8o fafwaw @7 we97 v
2T & S g 39 & fag w2 A
T a9 & g 3o 3 ¥ ame
ZMT AT 9T W@ & 7

Joaatenn (st wEER e
ARE) e A A gEe ¥ SaTer
TEALY |

s} W ATCA I TT I0-
row & fgary ¥ N F @ T guw @
IR 3w § 80 fufeam =7 Geaw dar
P IAR A ad F e any et o
AW & faar s @ 48 T TATAT
F M0 ag TR FTEr § | AT qqT-
7 AZT TH 99G G IS 0 &
fx garor 3w g3 ¥ snar giwRe
M g I omiwe o 1y § vaw
A qgar § 5 $fear § 70 fafoga
gFe de IFAET g, o G Wo ¥
37 fa=faT 053, To THe THo WTTo
¥ 31 fo@m use #R grfeeIm
# 26 faeraT UFT § t 39 aE W SAT
gffiids asfrgmam § @ 2 1 a0
o gg 709 80 fufaga = wam
5T FA §, 39F A% WY Fread ag g T
AT A& WS GAY § | T T
7 fz@rr qYer ST €, 9% 9% 999
g oy & arfe gal I F AR R
fqu 39 FEat F G707 T I 9N
¥ gat o wars =T S 7% W)
fiee fegeam &1 9o ST @% | & &9
TR T | FEAT A8t § 5 or gAR
agy oAt gfema gar g TR Y g
i & A gAR qeF § AW D1 &AA
# foq AT Ag) faerar & w8

[2 AUG. 1967]

Bill, 1967 1958

et & g Ar o i w7«
ar fe o ST aiw ATy A gu @t
TS 9= 80 fafqgw zw At
&) 1 ¥ 9% me ¥ Ay QoA ATEAT §
fo et w1 q ot T aw amad
¥ 79 g% Yow afedz 9 a@ av
£ ZER 3wt & o oy ot g g E 7
FT T 9T A&7 A @Y AT §, AT
AT e v 44f &, @t & =7
TFIT AT & IAT mawr g fF o
fomr Fgf ) @ & 7 R qaeeE
ST wiEE ¥ 37 2N AT =0Ey |

IS ZH 23 F1 IFAIHT  ATH
FY AL FLAT & A2 At ag gy
w&lr & T S waTT & Avag § FawT
g AR W F faw RFR #T &
HIfgw arfe AT FT TET IR I FATS
frer @3 | W gw Ay e w7 A
g A Al AT § F A [t mAT
T TAY 3T AY FHAAT FEET T |
ggfay § wigdg e 9ga o
qaoA T <k femmr =wwgar § 0 &
guar § f5 w9 anAe 39 9|
Ffaw FG fF g gar A7 27
FR AW A TF & Fraq 7< a8 faer 99 |
gz 48t ar =ifed f awrm A A A
80 &qaT v fad A Aara ¥ 160
w7 e faF

Tg S W6 g, 7g TG graT g
¥ gasy fgawy ¥ 98 w9 AT ATET
g g s @ g AT a@w
faar g o 5 & 3% amA @At = TEqr
g & a¥ wag ¥ w19 FgAOT AT §
fF 3R HOT @ § oF e AW FT
? 3@ Fws ¥ qae@s | HATE®
AT TR, A1 faae ® 3T @ar Ar
g T L

“You are well aware ot the fact

that India’s export earnings have
fallen to a great extent since deva-
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luation of Indian currency. General-
ly if currency of a country is deva-
lued, its exports are boosted like
anything but on India’s economy this
devaluation has brought adverse
effects. This is because the Govern-
ment of India imposed heavy export
duties on the main traditional expor-
table items of India just like jute
products, tea, cotton, rubber, etc. This
imposition of heavy export duties
has hampeted the exports of India
very badly. On one side our Gov-
ernment wants to earn more and
more foreign exchange and boost its
exports but on the other hand it
wants to earn revenue by imposing
heavy export duties and is not giv-
ing any fruitful initiative to  the
businessmen to export their goods
to foreign countries. This fype of
trade policy of the Government of
India is very shocking.

“Jute products, i.e., hessian and
sacking are the main traditional
items which earn about 35 per cent
of the total foreign exchange earned
by India but it is regretted that after
devaluation the demand of jute
goods in foreign countries has decli-
ned to a considerable point. Pakis-
tan is our keen competitor in jute
goods and it has boosted its ex-
port of jute products to a great ex-
tent, Pakistan gives about Rs. 400
per tonne as subsidy to its exporters
of jute goods whereas our Govern-
ment charges heavy export duties
from thege items. .

“No doubt in the Budget for 1967-
68 presented to the Parliament, gur
hon. Deputy Prime Minister of India
and Minister for Finance, Shri
Morarji Desai, has reduced the ex-
port duties and thus tried to give
gsome relief to the jute industry but
this relief is so negligible that it
hardly makes any benefit to the ex-
porters or initiates the foreign buy-
ers to buy goods from India. Pa-
kistan’s goods are cheaper and they
prefer to buy the same, So our jute
industry is facing the{same difficulty

"' which it faced before Budget.”

[RAJYA SABHA ]

Bill, 1967 1960
W @l ¥ o 7o faar & a6 amea
F1 THF qarfeers saTa AT AEY |

FEH G1Y & G Th qreT srfae
& 1 T wow gat € g freer
ST H gE aga AWl fEar | o agr
T giEa ug § o ey & o
oI A Aw s § T faepar
wrs few g 7 | # Ao amgT a7
faawa % a5 73 37 wrEET §

“The iron and steel re-rolling mills
of Punjab are faced with a serious
crisis caused by an increase of about
Rs, 87 per ton in the price of raw
material.| A spokesman of the Asso-
ciation of Re-rolling Mills in Nor-
thern India told this correspondent
here yesterday that nearly 50 per
cent of the total 140 mills in Punjab
had already closed and the remain-
ing were waiting to follow suit any
day.

“Huge stocks of finished goods in-
cluding flats, rounds, angle irons,
channels, etc. have piled up with
the mills because of very poor de-
mands, he said.

“The increase in the price of raw
materials including billets, blooms,
defective billets, scraps, etc, has fol-
lowed the decontrol of prices and
distribution of iron goods.

“Ag a result of this increase the
total cost of production has gone up
to Rs. 769 per ton he said. This in-
cludes the cost of raw material at
Rs. 620 per tqn, the cost of fabrica-
tion at Rs, 130 per ton and sales tax
at Rs. 19 per ton.

“The finished goods were fetching
only about Rs. 725 per ton—a clear
loss of Rs. 44 for every ton of goods
produced by the mills.

“Punjab accounts for nearly 23 per
cent of the total re-rolling mills in
Indija.”

g 7T g frrar & f g doma &
6 fafree & fwd @1 o #ar
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f5 g %A HeTFT§, T ITTHUT
FT GFAT §, g0 3T A& FT 9%
&, 73 Fetis s iy gt & A7 =gy |
a F AR argw Fr fagqg § a8 o9
F®aT fr 78 I gt o Qe foem
T fefpaedy 2, soay avw 3 wwiw
T 7Y wifare

3% 419 g, A9 ATAT qEEY
¥ 9 wew & A19 wigAww fufaeax
Atz 1 fagaa § o & 5 ag oy
doq 2ag §, fw aog ¥ Alw Al
# €y M g W E, q@ wE w@Eq U
AT AMRA A7 AR fggeaa § ag
ST g 29w § A8 AfTE T o= A
EUEC Ot B = C O £ |
AT TEAAT | WIS AT qrSw
g g1 W g fF S Gww v
AT AT GFASIT €, F ;G
Z9g & WY 7 &, ofww F @R W
g dew W AW TG § | IAR A
oo & o 3w e o v W
a1e Go dag w1 w09 1 fET F U
FW ¢ F fom amem Y 7 Wiz
FqARG F W T, ST og aw A
JATFWE | 9T IR W T ar
7%, af$7 7 99 % &0 & FIAT
¥ ¥ A E A gE dog daw wHY ArIew
W s IWRIT|WE L 3O
forr AT Ty weE €7 9X Ao da
T 1 & 47 GUAAT 6 g6 TaqHe
F1 AR § TACRC AT AT 3@
q1g A ARG § IAHT A FrHar
TEAM | ZH IR FOAHH! T AT
2 fr Gow Exq gad) UF W T, O
1T TR IRT AT qgar & 1 A K
7g gAed g BF www W gt g (efis
39T =gy & AR HY, Sar f5 wrew
T &, A AU F 39 FegdFa & qaTlas
AT F1fEy /T AR T B W
s =ifed, fag anf = s
farer &3

-

Heg

[2 AUG. 1967 ]

Bill, 1967 1962

argq JAHT HGITA, Tg A1 FH
& qarfeas wrswa 94 aw @O,
a% qArfeas § aoIT arga &1 Alfeq §
TF A T 1T 18T § AT HY gorre
¥ ToEr T JgWrEr R o
T I ey fEwr ) 4w ¥ 9 0w
72 uFwE § IR wF@ U fad
fedt & oa%  Am Ny § adfx
qIEd #Y fEzwa & aw FT I1270E |
IFiv ag qHA fo@r :

“In India all the banke are con-
trolled by one group of industrialists
or the other, as they are holding
more than 50 per cent shares of
these banks in different names, Due
to these reasons, all these groups are
getting largest advances from these
banks whereas the middle-class and
the poor class people are having no
advantage.”

e AR (st WP AEE
Wit ) o swaaraEn S, feed
9T TFF AT K & q1 I 9 4737
YT &Y qIT | SETES 2

st swE AreEa o 9 A gq
TTor@ & EIfey | &g 997 97 "/}
9% 3 |

- BEP- SEERRR - SRS -
“At present, there is a great shor-
tage of foodstuff in our country. It
is necessary in order to improve the
situation of the food that the agri-
culturists should have been given
the greatest advantage from these
commercial banks so that the posi-
tion of the food shortage would have
been over. But none of the com-
mercial banks in our country is giv-
ing the help to the agriculturists
with the result our food problem
has not solved yet. Rather it has
gone worst, Not only this, but the
small scale industries people are
also getting very little advantage
from these banks, except the State
Bank of India, which has started a
separate section at their respective-
branches to help the small gcale in-
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dustries and that, too, takes long
time for giving the sanction of loans
to these people. If a proper check
is made, it will be found out that all
these commercial banks are giving
the maximum advantage to the
group of industrialists. Either they
are getting the advantage from their
own banks or from gther banks by
way of mutual help to each other.”

ar & gaay fagwa ¥ 92 #9 w@T
=1gar § v & ufvare & @t &
3 I @ F A5 wfafaer =
faaat &, ©A @ TR & fod
AFg B qE § IR wfafanr @&
fradt 81 & g7 wifemez g AT §
srAqr § B o Faeded & S wear
FATg & IART A §F T TE T WL
Hfafadt 78 faadrg | ¥ Framatmag
FF7 & 3T a9 q9 wifefrat & wow
for 797 @r g af¥ F 59T 9T 9%
a5 | ¥ 33 g ¥ 99 fawwa
¥oud M fr Fr el ar arfeEr
§ va% qarfewrs oY S F¥ Fifow
F | g 3F & fa wmfome dar ax
F fod 93 & 9% 79 § 1 W%
feag a5 ¥ W 2q41 g wveaw & fygar
gAdFT A weww &1 afqd 57 T
fidfg 4% & FTU9 @eq Ag g a9
IT A S0 FT FCAT DY GH &Y

[ RAJYA SABHA]

Bill, 1967 1964

I, 19 AAAT qGEA, W9
Fagd FH a8 wew & mw feAy
grza fafveet =1 fagma & o9 +®m
for e F ag 9w ¥ & F fargmar =
TR A, AR A8 HEATIAA Ao
g1, AT THATHF ST g, TV STH!
3T e AT 9% eyt AT A@nfEm
o a8 Ffew Fw Irfgy 5 908,
gATY |3 & gHedr g, Ay gary
FAT F owweAl , I T g
¥ g &t 917, | AREAT fews g
AT TEEST g1 AT A ALY &1 OF A
B AT AT 47 AT L 38 [
It atfgy fx faaan gaar Gefafs-
B §, IqF F T q H, I AT
FAITT F GHA FL AW T AT saEE
FHCQ TSAAA FFY ;T TS
AT §, AR GH T HT HHAT
Fqqe g o7 FO 1 & aT F
waear § (3 |T &7 gaear & €@¥
FATIERT | AT &7 agaaga qfFar |

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA): The House stands
adjourned till 11 a.mM. tomorrow.

The House then adjourned
at thirty-six minutes past five
of the clock till eleven of the
clock on Thursday, the 3rd
August, 1967,
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